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GENERAL BUDGET, 1981-82-GENE-
, RAL DISCUSSION-Contd. 

MR. DEPUTY-SPEAKER: Now, we 
take UP ,further general discussion on 
the General Budeet. 

SHRI RAVINDRA VARMA (Bom-
bay North): Mr. Deputy-Speaker it is 
always inter.esting and e.lucative to 
listen to my han. friend, the Rt. Han. 
Finance! Minister. 

SRRl NIREN GHOSH (Dum Dum): 
W:lere is he? He seems to be ~olls i

cous by his absence from Lok Sabha. 

THE DEPUTY MINISTER IN THE 
MINISTRY oF FINANCE (SHRI 
MAGHANBHAI BAROTj: I am here. 

SURI RAVINDRA VARMA: H.e is 
an artist. a seasoned artist. He has 
won the re;.:utat:o:l Of ~in  somewhat 
of a ma"ician. Unlike some of ). is 
other coUeagues-I do not prupose to 
name them, since I do not want to 
ottend them-he is p.f=ithl!r boisterous 
nor bumotious. He noes not p(oc,t'ed 
wavin, his ~al el in the air, loo)ting 
fOr scalps, with a war dance a!l> some 
other han. r.olleagues of his often do. 
He has a coy. cherubic, misleading 
reassuring smile. He puts on his 
surgeon's robe and enters t-he opera ... 
tion theatre, and tries to put the 
mind of the patient at ease 

MR. DEPUTY-sPEA'KI.'B:' You 
sh'buld haVe been, his very close friend' 
because you have l ld~ st() d him. 

, , 

tHBT. llAVlNDJilA V:ABMA: I am .. 
'Yery close friend 'of his, SIr.' l.c:onUneit 

to be one. I lave kJa.c:iwri ·.111.'1 ·tor· 
m.o. thaD 30 year .. ,' Yo" IJblY ask me 
·whether I haVe bRll victim of. hia con-· 
ftdeac.e tricks. 1 have al ~s taken. 
('are to see that 1 am nllt. ' 

He puts on hrs surgeon's robe and 
tries to assuage the e~n s of the: 
patient and wins, his continence. Then 
he proceeds to administtT a heavy-
dose of anaesthesia. and then lnes on 
to cut UD the patient. He has follow-
ed the practice in this caSe as wen. 

He announced that he was going to 
move from. crisis managf!ment to 
~ o th  He chOSe the year 1979-80 as 
the basis for his comparisons. Beitlg 
", the intelligent person that he is, he' 
knew that he had to choose the most 
vulaerable year so that he may shine 
by contrast and therefore, he ("hose 
1979-80, and he said that there were, 
many Rchievements to the c!redit of 
the Government. He talked oI the' 
infrastructure, i l) e ~ lt in the' 
infrastructure. of agrh!uitural produc-" 
tion, of the rate of growth, hut he 
fumbled on intlation and then he re-· 
membered that there were strCltellems 
that he could make use or. So, illS-' 
tead of using the averogc of the ('on-
sumer priCe index for comparisons ~S  

js done every year, year after ye3r. he 
decided to switch to a point to }Joint 
comparison and even :';0, h ~ could not 
hide the fact that as far aft ill tati~n 

was concerned, h. had nOt been able 
to acquire control· over the forces and" 
pressures of inflation. If on the, 
other hand, the hon. inan~e Minister 
had chosen to compare the situatior.. 
with earlier yearS l:ke, J!l78-7:l. he 
would have, had to admit that the-' 
a,ricultural productiou had gone up 
only by 0.5 per cent industrial pro-
duction only 2.5 pe; cent the GNF-
in real terms had gone up only by 1.7 
per cent. and with the increasing: 
poPuI;ltion, this would have meant. 
thIs has meant in fac:t, that per capita, 
income has suffered 'a faU of 2.2 J)er' 
cent. 



·79-

{Sbri BaviDdra V~  

~ l ta Party GoverllDlem aid. My 
· hoD. friends Opposite hdve twu voices 
_ in which they speak, especially 1-he . 
· right honourable gentlemen sitting on 
-tha Treasury Benches. When they 
want to indulge to political propa-
.• anda. they have a .cape-goat, a peg 
· to hang aU their failures on, that is, 
the Government Of the Janata Party. 
: But when they have to answer incisive 
questions from tb.e hOL'l!>urble gentle-
men on this side, especially friends 
· like the distin ish~d Member from 
Ratnaciri, Prof. Madhu Dandavate, 
they have to admit the {act that jn 
· practically every aspect of the econo-
mic life and administl'&tion, the 
achievements that were chalked up by 
-the Janata Party in two yeat's cannot 
be denied or denigrated. So, I do not 
want to .enter into that question te-
.·cause we do not have much time. alld 
· it has been discussed often in' this 
House. 

As far as the Budget is concerned, it 
is not a mere statemt!llt of estImates 
of revenue and expenditure. It is not 
merely an attempt to get the approval 
of this House for nleans of raising 
revenue or to get approval for expen-

.. diture. Sir, it is a very powerful 
:instrument. In fact, it is the most 
potent instrument that the Govern-
ment has fOr ens ~n  the piloting of 
. economic resources a!l·i e o~ ts to 
reach the goals that we have arlopted. 
-Therefore, the Budget has to be exa-
-mined frc)m this point of view, whether 
it raises resources without killing the 
goose that lays the golden egg, whpther 
it places burden on those who can 
~ea  the burden, whether it promotes 
.equality 'of opportuui1;y, \vhetber it 
provides adequate incomes and inC'.!ll-
·tives. 

Sir, I 'talked of gllals. Fox' rnany 
years now oUr country has an accep-
ted goal. We want to achieve growth 
'with di:rlributive justIce. Oftentimes 
we dl.a: IISS whether the emphasis 
should be placed . on growth or on 
distributive justice but eXr,>erience has 
:-shown-not only in, this country, but 
in ~e y  country in the developing 

. at.: . 

o~ a ~ c la t  .. t· '-m,eze ,~~  

pha$ls, Qn.an a no~ a &l1d nebulou.· ~ 
idea' ·'Of . growth d~s ~ot  su.ccee-l iil'" 
ensuring that the· benefits of growth 
e~olate to the' most vulnerable lee";' 
tions of our populatio!1. Therefore, 
experience has taugbt us that a two 
pronged offensive is necesscuy, on t.he 
one hand to attack p\lverty by gene-
rating employment, and on the other 
hand to take care .)f the immediate 
needs' of the most vUinerable se<:tirma 
of the pOpulation. I ( we do not have 
such a two pronged offensive on tbe 
problems hefore us tne:l we err on one 
si4e or the other, or fall between 
Scylla a,nd Charybdis. The Janata 
Party learnt this lesson. Therefor 
·t ' 1 S economic lannin~ and administ:a-
tion were g.eared to this st at~sy  

namely, the promotion and genE'ration 
Of . employment, the ptim:uy emphasis 
beIng placed on the gE:!nei'dtion o[ em-
ployment as a ean~ tv i~ht llo,,"erty, 
and programmes to deal with the 
minimum needs, the basic amenities 
of the most vulnerable sections of 1ht 
population. That was why there W:lS 
the Minimum N.eeds c ~ l e  the 
Food-far-Work Programme, the Adult 
Education Programme, , .. the Commu-
nity Health ProgrammE:', housing, 
AntyodaYa and all that. But nOW this 
budget, and the Sixth Five Year Plan 
that the Government has iIlOW put 
forward .shows a shift from tangible 
criteria for assessing the results of 
planning and economic eifort, a shift 
from tangil;>lE:' criteria to intangible 
criteria, a shift from the attack on 
poverty to an amorphous emphasis 
on growth, a· shift from the field and 
the factory to the ivory tower of ttle 
satisfaction. . 

There is an atten' pt in this budaet· 
to give the impre::;sion that t e ~ are 
no imposts, that in fuct exten3ive eon-. 
cessions have been given, that the: 
budget will promote growth. But on 
clos.ers scrutiny, ~ny hon. !riend will 
eXCUse me if I say. his claims turn out· ~ 

to be baseless, is ~~ d n i  it were.-
. not fOr Mr. VenkatarR':l\an, I would 
have said, meant to mislead. B;lt Jr·' 
Mr. Barot wants to \V(!9.r tb.. hat. 1 
shall not object. ." . 

. " 



· W'ba'tare tbeilew :imposts? He tells 
.' .ilt"'there' ai'enonew imposts." .In 
.. last two years a' very dpft scheme 
bas been adopted, of pre-emp,ting the ' 
budget; before the budget, a series of 
_asures are announced, a series of 
announcements are made, incressing 
tile administered pl'lces, whether it. be 
coal. st ~l, petroleum or drugs, railway 
fans or freight charges. Last year, 
there was a total impost of o\'er 
RI. 2,000 crares. This year there wHl 
be a total impost of over Rs. ~  

crares. I am not being exact, beC:lUse 
I do not want to be challenged tHl 
minor figures. All these items a ~ 

items that figure in varia bly in any list 
of articles on which indirect taxe:: are 
leviE:'d. These constituted the nar-
row and meat, of indirect taxes, the 
items that have a general €ffect on the 
economic system, th·J.t afTect the ('om-
mon man. 00 per cent or the people. 
who do not pay taxes, on ho~ the 
incidence Of these hxes is almost u1.1i· 
versal, so that everY0!1e hears the in-
cicience without knowirlg that a nart of 
what he pays goes into the coners of 
the Finance Minister. Thus, ~ stage 
is set for the operation bu·.iget. ::tftet' 
taking away, pre-emptillg, and impos-
ing heavy increases 0'11 these adminj·o-
tered prices and giving the impression 
that there are no new imposts especi-
ally in the form of indirect taxes. 

Now. Sir, r want to point out to ~ (  

that, apart from the indil'e('t taxes thtlt 
remain.. the Compulsory Deposit 
Scheme is still maintatned. 

N()w I want to turn to the conc ~

sions. Here again the Finance Minis-
ter is very deft. He has increase·l tbA 
exemption limit from B.s. 12,000 t, 
RB. ] S,OOO. The limit of Rs. 10,00 wa.; 
fixed in 1977. Rs. 10,000 of 1977 f:ois'J 
are equivalent to Rs. 14,500. My r.ight 
hon. friend has declcied to, increase tbp 
limit to Rs. 15,000. The limit ot 
standard production Wi'S fixed tl'l 1P'74 
at Its. 3.,500. He ihas been magnani-
mous enough to laise it to Rs. :;,00" 
Rs ~  of 1974 are today equivalent 
to Ra, 5,140. So, it is magnanimity 
without any limit? Then, I ean go on 
.ferrin, to estate duty and many or 
tbe-other. eonce.islons that tae has JiveD.. 

They are Only an ;attempt to revise'the" 
arithmetical ,figure to approJdmateto 
the fall in the 'value of the rupee. 

The budget affects all citizens of the 
country. It is, therefore. legitimate· 
to ask, apart from all these imposts 
will the budl.et control or reduce 
prices, will it control or reduce ildta .. 
tion? Are the investmf;nts which be 
proposes adequate to achieve growth? 
Is there any strategy for fighting 
pov.eriy through the gcnel'atlOn of em-
ployment, through the provision of 
baSic needs? 

Now let us tum to the ftrst question. 
Let us ask ourselves whether there' 
will be any control on prices Or on in-· 
flationary pressures. . 

I do not say that deficit financing 
can play no role in a developing coun_ 
try. But I agree with my hone friend. 
Mr. Kamal Nath; as he said yesterday 
any deficit financing has to be geared 
to the objectives of growth and lu-, 
c ~ase in production. If there is no 
commensurate increase in production,. 
then deficit finanCing may well turn 
out to be a gamble which will rock the 
economic system; and is bound to 
generate inflationary pressures that 
may develop into seismic pressures, 
tremors. He has esti'mated an over-
all deficit of as. 1,810 crOres and he· 
hopes to bring it down to Rs. 1,539 
crores. Last year, he told the House 
that he hoped to bring down the deficit. 
But it increased and went upto RI. 2000 
crores. Perh'aps, he hopes that this. 
year will be different. In calcUlating 
the size of the. overall deficit itself, 
he has taken credit for Rs. 200 crores 
i-;)t' this year from the black bond' 
sch~e  Up till now, if I am not-
wrong, they have realised only about· 
35 Ct'ores inside the country. But we" 
must not forget that these bonds can 
be bought outside the country as: 
well. .. 

AN RON. MEMBER: Ra. 50 erores .. 
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'smu RAVINDRA VARMA: Rs.50 
~ es, Rs. 51 crores ·or as. 62 ,crorei-' 
..YOU ~an go On bidding a. YOU ltke. 

AN HON. MEMBER: Supreme 
· Court judgment. 

SHRI RAVINPRA VARMA: I do 
,not know about the Supreme Court 
judgment. ~ay ,pe, you know, that 
·after that, there will be a rush and, ' 
,perhaps, yOU are competent to say 
that. But it is said that these bonds 
can be brought outside the country as 
well. I do not know. whether my 
mn. friend, the FiIrance Minister, has 
any intimation of whiCh we are not 
aware, of massive investments in 
some foreign countries on these black 
'bonds. 

Then, Sir, he has taken credit for 
Rs. 2300 crores from the public sector 
'undertakings. To say that this is a 
grossly unrealistic esti'!llate will be '8 
gross under-statement. Upto oow, 
'1he retums from the public sector 
have been notoriously meagure, meas-
'ly, if I may say so. For many years, 
many of them have run on losses run-
ning into many crores of rupees. How 
· then does my hon. friend, the Finance 
Minister, believe, by what magic does 
he hope, thtat it will be possible for 
him all of a sudden, this year to 
ea hi~ Rs. 2,300 c o ~s fro=n the 
li~ sector undertakings? God said, 

'let there be light; a'nd there was light, 
we are told. So, the right han. f,rielld 
will say, let the public sector under-
takings produce Rs. 2,300 crores for 
the Budget and, lot and behold; these 
'Rs. 2,3UO crores will come from the 
coffers ot the public sector undertak-
ings. 'If this is not unrealistic, I do 
not know whet adjective. I can use to 
describe it. I am using mild adjectives 
'because my han friend is a mildman. 

Last year, he came before the House 
'and said three things. Firstly, he said, 
he would resign if he could not con-
· trol inflation; secondly he said~ his 
deficit would be less than the deficit 
. of Mr. Charan Singh and, thirdly, he 
·.said that ,prices had reached a plateau 

.' and· they would,.Dot ru. further.' I· am 
sorry, I ,have to' reWnd 'him Of ~ _ 
statements. Intlation has not . .,.., 
controlled. ·1 do not want him .. 
resign, because I know they cenDllt 
get a better ,man. Mr. Maganbbllt 
Ba rot , I hope, is not entertaining. an,. 
hopes that be might resign,-truete 
his word. Inflation has not btteD 
controlled. The DefiCit figure has 8"hot 
up, and it may shoot up further to 
Rs. 2000 crores. As i'ar as prices aTe 
ron ::erned, I have to point out t~t 
prices hlve gone up, The wholesale 
price index has shot up to 268.8. Tak-
ing the whole year, food prices have 
gone up by 16 per cent; manufactured 
goods by 10 per cent, edible' oils b)' 
21 per cent; so is the case 'With cereals, 
pulses, etc The plateau that my hOD. 
friend S'&w when he went to Madras. 
I say Madras because he made the 
statement in Madras, turned out to 
be a launching pad for the s y l ~kets . 
of prices. 

The Budget has esti.m.ated an overall 
deficit of Rs. 1,810 crores which, I 
believe. may well go upto Rs. 3000 
crores or RS. 4000 crores and his hopes 
mav tum out to be dupes as far liS 
et~ ns from the public sector under-
takings and black 'bonds are concel'n-
ed. Last year the estimate was 
Rs. 1.41'7 crores, but it went upto 
approximately Rs. 2000 crores. Nor 
will this be the first year of massive 
deficit. In 1979-80, we had a deficit 
of nearly 3000 crores. In 1980-81, we 
had nearly Rs. 2000 crores deficit. In 
1981.82, we are told that the de ici~ 

will be Rs. 1,539 crores. Let us take 
him at his word. 

The average for the last three years 
works out to Rs. 1,800 crores deficit. 
Earlier too in the years 1973 to 197&.. 
there was '22 per cent jnflation. For 
the second year running now, we 
have a 17 per cent inflation. 

What is tlie 'meaning of this? ~ 
the rate of 17 per cent, inflation in t~, 
three years, incomes got ed c~ ~ 

50 per cent. ' , " 
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saJd :that by .• is ma.cic touch It ~ ld 
be· possible 'for him to do.uble mane .. 
tary inc\DDes end to ensure at least 
th::lt incomes are not halved. If they 
are not. increased, at least they 
should not be halved. 

The Planning Commission has 
calculated that the budgetary deficit 
t/hat Call ,be absorbed in the plan 
period oil five years is Rs. 5,000 crores. 
My Han. friend Mr. Kamalnath 
knows that, of this, the deficit in 
1980-81 was Rs. ].975 crores. This 
year it is Rs. 1,539 crores thus already 
adding up to Rs. 3,500 crores in the 
two years of the Five Year Plan. 

AN HON. MEMBER: There aTe 
stimulants to production. 

SHRI RAVlNDR,A VARMA: 
Stimulants have been there in the past 
as well. These stimulants have put 
you to s1eep and at the end of the year 
you will say that the Janata Party 
was responsible. (lnte7·rtiptions). 

Let ~ turn to the Plan. If you 
want to increase incomes. and if you 
want to increase opportunities for 
employment, you need a purposeful 
strategy and an increase in real in-
vestment. Neither of these is visible 
in the Bud f.!'et prollosa ls of my Hon. 
friend the Finance Minister. 

The Sixth _ Plan has now been 
presented. The Janata Government 
was criticised,. for the concept of a 
rol1ing plan. Aad, mv dear friend 
what has happened now? You have 
rol1ed up the Plan for two years. The 
Janata Party was c iticis~d for the 
idea of the rolling plan. What has 
the Government done? In the hst 
year, the first year of the Plan, the 
increase in the monetary outlay was 
16 per cent and the inflation rate was 
18 per cent. The rate of infiation of 
18 per cent made a mockery of tne 
increase in the monetary terms of 
the outlay. This year the increase in 
outlay is 20 per cent. But, with· a 
rate of inflation which may go up 
aboVe 18 per' cent, it might turn out 
to be another mirage. This country 
is being treated to a string of i ~ •• 

InvestJnent seems to register a zero 
increase. . If 'inVestment regiete1's a 
~e o inct e~e,  poPUlation will not 
decrease. :!'he rate"' of increase in 
the population cOntinues. Per capita 
growth will fall. More and more peo-
ple will be pushed under the poverty 
line. I do not want this to happen 
But, it is .inpossihle to resist the con-
clusion that the present st at~ y or 
the abseo:lce of strategy which the 
B!ldget shows may lead to grave eon-
cequences for the national. 

The investment outlay in the Plan is,' 
static in real terms. The sectoral 
a 1] o~ation in tE:TmS of percentages 
continues to be the same as in the 
Plan of the Janata Party, unfortuna-
tely fOr you. 

The Plan bas no time-frame for 
its attack on poverty and unemploy-
ment. This is the worst feature of 
this Plan-that there is no time-frame 
and no commitment to a time-frame 
fOr the attack on poverty and un-
employment. There are nO priorities 
oriented to such a strategy. 

It talks of bringing down the 
m.lmber Of these below the poverty 
line from 48 per cent to 38 per cent 
by 1985. But there is .no strategy. 

The Janata Party visualised the 
creation of 49 million man hours of 
employment. This Plan brings it 
down to 34 million. 

The Janata Party proposed the 
extension of irrigation to an additional 
17 million hectares in this Plan 
period. This Plan brings it down to 
13 million. The Janata Party pro-
pose-d to make drinking water avail-
able to all problem villages by 1983. 
This Plan proposes to achieve the 
same target by 1985. This is despite 
an increase in outlay. 

The Janata Party proposed an 
outlay of Rs. 8 crores for housing 
sites of the landless. It bas been cut 
trown to Rs. 6.8 erores. 



. (Sbri .Ilavindra Va ~  

. The Janata Party proposed an out-
lay of ·Ra. 500 crores for assistance to 
rural housing schemes. It will noW 
be reduced to RB. 344 crores. 

The Janata Party said that it would 
build rural roads to villages with 
population above 1,500 by the year, 
1983. The new Plan proposes to 
achieve it by 1980. 

. The slum improvement programme 
will noW cover 10 million people as 
against 13 million people earlier. 

Nutrition programmes for Children 
will co'ver 5 million instead Of 6.5 
million earlier. 

The outlay on Adult Education will 
go L down from Rs. 200 crores to 
Rs. 128 crores. 

The allocations for anti-poverty 
measures like Food-for-Work acd 
Antyodaya have either been reduced 
or been allowed to lapse. This is the 
s~c a  anti-PDlVerty programme 
that thii Budget enshrines. The im-
pact of the increasE:' in railway frei-
gIlts by 15 per cent and the impact of 
increase in. administered prices have 
chain reactions; the continuing excise 
duties have not been removed; all 
these will mean an adidtional burde-n 
Of Rs. 4,000 to Rs. 5,000 crores on the 
economy; I am making an under-
statement when I say Rs. 4,000 to 
Rs. 5,000 crores; it may well -be over 
Rs. 5,000 crore:s· they lead to erosio-n 
of" real income;, increasing poverty 
for an increasing number. 

As far as the growth rate is concer-
ned, if an eight per cent growth rate 
is to be achieved, there must be com-
mensurate investment, there must be 
a strategy to remove under-utilisation 
of capacity and to remove the fragilih· 
of infrustructure, which I do not see 
in the }Judget proposals. Therefore, one 
is led ttl the conclusion that the Budget 
is. neither growth-oriented nor orien-
ted towards an attack on poverty and 
unempluyment. 

I· no\\' turn to Don-plan eXpenditure. 
If you have such heavy demands on 
your scaree resources, then you must 

. husband them well. What have )'OU 
tried ·to do?As . far as ·thenon-ptB.n 
exPenditure, subsidies and administer-
ed prices are concerned, what has-the 
Government tried to do?· The Govern-
ment has to pay special attention to 
non-plan expenditure and the system 
of subsidies. The non-plan expenditure 
in 1981-82 will be of the order of Rs. 
15,100 crores, mainly on salaries and 
allowances. But, even so, it does not 
take into account the possible addi-
tional instalments of Dearness Allow-
ance that you will have to pay. Last 
year you made three additional pay-
ments though you did not anticipate 
them. This year. perhaps, one does not 
know whether you are performing ano .. 
ther hat trick; my hon. Friend Mr. 
Barot, may pet"fonn another hat trick 
this time; two are pending already, but 
there is no provision made for increa-
ses in Dearness allowance. 
(Interruptions). So-, it does not 
take into account the possIble 
addilronal instalments of Dearness All-
owance. The likely impact of the recen-
tly announced increases of administe-
red  prices on government expenditure 
has not been taken into account, e~ 

cause petrol and many other items in 
respect of which prices have been in-
creased will ha\'e the:r impact on gov-
ernment expenditure. But, instead of 
scrutinising the expenditure and try ... 
ing to reduce expenditure, unnecessary 
expenditure, there is no mention at aU 
of what can be done. .  .  .  . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE, (SHRI 
MAGANBHAI BAROT): The hon. 
Finance Minister has provided, So far 
as the quotation is concerned. it has 
to be correctly made. It has been 
provided for. 

SHRI RAVINDRA VARMA: I know. 
the Finance Minister has made a pass.. 
ing reference. .  . -, 

SHRI MAGANBHAI BAROT: No. 

SHRI RAVINDRA VARMA: You can 
answer me later. He has made a pa .... 
in, reference, so that it may not be 
said that he ignored this aspect. ' 
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There was an Expenditure Commis-
sion. That has been abolished. I would 
like to be educated by my hone friend 
about the steps Government propose to 
take to scrutinise and bring down the 
impact of non-plan expenditure. 

As lar as subsidies and administered 
prices are concerned, the deficit could 
have been smaller if the subsidies had 
been reduced. The estimates of 1981-
82 show that Rs. 1,700 crores of subsi-
dies are planned as against Rs. 1,423 
crores in 1980-81 for food, foreign trade 
and export promotion, controlled cloth, 
fertilisers, etc. Food is the item on 
which there is the utmost subsidy, 
giving the impression that the benefi-
ciary will be the common man, 
1he consumer and the producer. 
But it is the Food Corporation that 
receives this subsidiy. I do not 
want to go into this question ela·· 
borately. But if, there is bettE:'r 
management, if there is managerial effi-
riency,--if inventory cO:ltrol. supervis-
ion of transpo-rt, better handl-
ing, etc., are resorted to, then there 
can be a reduction of ten per cent or 
more in this expenditure. I do not 
want to go into each one of these items 
hecause YOU have rung the bell and 
there is no time. But the point I want 
to make is this: whether there is a 
hidden Or a straight forward subsidy, 
the subsidy should not be used to 
cover up managerial inefficiency. 
It should not be used to give im-
munity to uneconomic operati-ons. 
There must be a scrutiny there-
fore ~ the 8J'eas, th~ quantum 
and the duration of the subsidies. 
In fact, the Dagli Committee has made 
recommendations on this. Perhaps the 
Government has given some considera-
tion to these recommendations, or per-
haps the Government has not given 
any thought. But I would plead with 
the Government that subsidies and 
administered price; should not confer 
immunity for mismanagement or be-
('orne the happy hunting ground of 
monopoly. I am happy that my hone 
friend, the right hon'ble Finance Minis-
ter has come in as I am about to wind 
up my observations. References have 
already been made to conceSSions to 
multinationals and to big houses and to 
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manufacturers ot luxury items. not 
necessarily manufacturers of cons ~t  

Items. I shall not deal with them at 
length. Nor with the grim situation 
that we face in the area of balance 
of trade I want to end by rf!ferring 
to the benefits that have accrued from 
this Budget to the common man. My 
boo. friend knows that we haVe 660 
million people. I am sure my hone 
friE:fnd there wi! now rise and say, 
'No, it is more by 0.001' because 
every moment there is an increase in 
the population. I stand correc-
ted. 660 million people. 4 million tax-
payers according to my hoo. friend, 
the Rt. Hon'ble FinancE:' Minister who 
said .... 

THE MINISTER OF FINANCE (SHRI 
R. VENKATARAMAN) : OnlY 
hon'ble. 

SHRI RAVINDRA VARMA: Rt. 
Hon"ble. Why not? 

SHRI R. VENKATARAMAN: Not in 
this House. 

MR. DEPUTY SPEAKER: There was 
one Rt. Hon'ble. It was Rt Hon'ble 
Srinivasa Sastry. He was called Rt. 
Hon'ble in our country. 

SHRr RAVINDRA VARMA: Rt. 
Hon'ble is established usage when 
referring to a Minister and my hon. 
friend's shyness and modesty should 
not make him object to my calling 
him Rt. Hon'ble. 

MR. DEPUTY -SPEAKER: It may be 
that rightly you are calling them 
Hon. Gentlemen. 

SHRI RAVINDRA VARMA: Why do 
you fight shy of a description? There 
are other things which I have said to 
whicb you may take objection. but not 
this. 

So, 1 was saying that there are GuO 
million people. 4 million tax-payers 
1.4 million will be out of the tax-net 
as he said the other day. 2.5 million 
may receive various benefits from the 
tax reliefs. But what about the 330 
million who are below the poverty line? 

My bon. friend, Mr. Biju Patnaik yes. 
terday spoke with great emotioa clnd 
effect on the plight of these men and 
women. 1 shall :lot repeat all that be 
said. But when the indireC't impOSt re-
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main, w.nen the infiationary pressures 
. remain, the elIect of the impact of the 
Budget on the economic situation is 
bound to be felt by these 330 million 
people. They will have to pay to the 
coffers of my hon. friend who does not 
want to be called Rt. Hon'ble, without 
knowing that tbey are making a con-
tribution to his coffers when they buy 
anything, when they engage in any 
kind -of activity. Whether it involves 
payment of tax or not, they will be 
squeezed by the deft fingers of my 
friend. For them there is no hope held 
forth in this Budget because there is 
no spectacular or specific programme 
in !-he Budget which involves an attack 
on poverty or unemployment. 

I shall not take more of your time. 
But in conclusion I will only say this 
that my hon. friend I began by saying 
bas a reputation of being somewhat 
of a magician. He has very 
deft fingers. While one goes 
through the Budget, apart from 
all the hopes that he raises in 
the beginning, when the curtain is 
about to be rung down, when one liees 
that the magician is rolling up his kit 
after bowing to the audience and the 
curtain is falling, then one has the feel-
ing that one has been brought down to 
earth and brought down to the world 
of reality. One begins to feel the gnaw-
ing hunger-not because we are 
skipping the lunch recess in one's sto-
mach and one goes out into the cold 
grabbing one's clothes to protect on£:-
self from the cold. and one faces the 
prospect of poverty, continued poverty 
and unemployment and increased 
jnfiationary pressures,-With the pros-
pect of spiralling prices, the prospect 
of the deficit turning out to be much 
higher than what the Finance Minister 
has anticipated, told the House. I do 
not want these things to happen. II is 
hope may tum out to be true. But, to-
day, looking into the budget which be 
has presented, I am forced to come to 
the conclusion that his hope may ';lot 
turn out to be true. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHA BAROT): Mr. Deputy-
Speaker, Sir, on 28th February even 

ing, when the hone Finance Minis-
ter, my respected senior, presented 
the ct ~t to this House immediately 
thereafter, the All-India Radio 
brought out it~ bulletin and it is 
reported in the newspapers that the 
crowd in the street danced with JOY. 
The next day moming newspaper came 
out with an editorial welcoming the 
budget. Some say it is a growth budget 
and some others say it is an imagina-
tive budget. The hone Members on !he 
Opposite side may kindly remember 
that all this happened. The comple-
ments came in spite 01 the fact that 
the very newspapers had attacked the 
imposition of exise duty upon them. 

Sir, the hon. Member, Shri Varma. 
was just referring to the benefits to the 
common man and I know of one com-
mon man sometimes is amused some 
knows-Laxaman's commOn m;n is a 
symbOl of the common man of India. 
Only the day before yesterday the com-
monman had suffered from night-mare>. 
But, on the 2nd March, when it l!ame 
out, for the first time it was a surprise 
to him at least. So far, in thirty three 
years, we have never seen it. The com-
mon man sometimes is amused, some-
times he is perplexed and sometimes 
he is annoyed. But never have we seen 
before that he is oveuealous. The hon. 
Finance Minister instead of taking 
out something from this pocket, as was 
expected of him, is presenting some-
thing to the common man. This is how 
the common man of I:1dia has prai-
sed this budget. Yesterday one hone 
Member referred to-if I mistake not, 
it was Shri Bhagat-the economists of 
the country. They have condemned 
this budget. I have carefully gone thro-
ugh the pages of reports and the COlU-
ments. I have not seen any condemna-
tion. I have seen criticisms somewhere. 
It has been said that it is a o e i~l 

curate's egg it is good in parts. For the 
POor it is good in parts; for the farmers 
in the fields and all those who are' 
working in factories it may not be 
good in parts to the hon. Members 011 
the opposition benches, If it is not 
good, I sympathise with them because 
my senior did not give any stick to 
them with which they can beat· tbe 
Prime Minister or the Government or 
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the hon~ Finance Minister. (lnten-up-
tions) . Having quoted the common 
man's viewpoint, I shall also quote an 
ed.itorial which came out with what is 
called 'a deceptive budget'. It came 
from the Indian Express. The sympathy 
of the paper is fairly wellknown. 1 
shall be tempted to quote from that 
quotation also. This is the editorial of 
the Indian EXPress. 

14.01 hI'S. 

PROF. MADHU DANDAVATE: Is it 
deceptive? 

MR. DEPUTY-SPEAKER: Prof. 
Dandavate generally does not hear 
wrongly like this. 

SHRI MAGANBHAI BAROT: I said 
that the editorial called it 'a deceptive 
budget'. I won't he unf:'li-r to it. The 
editorial says: 

"No doubt, 20 per cent increase 
in the general outlay for 1981-82 
over the preceding year makes for 
a better growth outlook." 

"No doubt, a 20 per cent increase 
in the Plan outlay for H181-82 over 
the preceding year makes for a better 
growth outlook. Similarly, the incen-
tive given to savings and investments 
in the form of enhanced interest ra-
tes ~l bank deposits and on debentu-
res should encourage ~ so ce mobi_ 
lisation in both the public and pri-
vate sectors. Equally welcome is the 
proposed flve year tax holiday for 
new industries in free port zones." 

14.01 hrs. 

{SHRI GULSRER AHMED in the Chair} 

This, Sir, I am quoting from what is 
()therwise called to be an editorial of 
deceptive budget. 

Sir, I would now like to go back to 
what is a Budget to us. I have the 
Privilege of seeing my reverent senior 
colleague, hon. Finance Minister work-
ing on his Budget on the Pi-evious 
days. I am an eYe witness to what he 
calls as 'night sessions' before' Budget. 
FOr him presentation of' Budget is not 

only to give estimated expenditure, re-
venues or incomes for the next year 
but it also means something more tban 
that. FOr us it is redemption of the 
pledges that we have given to the 
people on whose mandate we are sitt-
ing here. Therefore, after completion of 
the Sixth Five Year Plan we are now 
on the way to implement it and the 
first year's Budget is a contribution to-
wards fulfilling that dream and 
/pledge that we have given to the 
people of the country. 

May I now recall to you as to what 
were the circumstances in which the 
hone Finance Minister was called upon 
to look a t~  the economy of this coun-
try. (Interruptions). 

Sir, I am only going to refer to tbe 
legacy that they have given us and the 
constraints on which we were requir.ed 
to work. The hon. Members are aware 
that as a consequence of various cons-
traints and the unimaginative policy 
of the Janata/Lok Dal Government, 
the country was faced with a crisis 
situation. When our Government !ook 
over the job of solving these problems, 
was like a fire fighting operation. 4\1-
though it was a difficult task and the 
backlash of the problems and const-
raints of the previous year continued 
well upto the middle of 1980-81, the 
determined and purposeful effort of 
my Government made it possible to re-
trieve the situation. By the year end 
we have been able to bring back the 
economy on the rails. Not only has 
there been a substantial improvement 
in the infrastructure performance and 
industrial revival, the GNP is expected 
to increase by 6.5 per cent during 1980-
81 as against a minus 4.5 per cent l~st 
year. Despite the contnued cost push 
impact of international factors over 
which we have little control, there is 
a visible moderation  of infiationary 
pressures. 

The very fact that the economic 
situation has improved significantly 
and we are no longer faced with tbe 
crisis situation, makes it imperative 
that the emphasis shifts from l"rilia 
management to economic growth. Hon. 
Members wUl acree with me that with-
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. out continued economic growth aU 
talks of improvina the conditions of 
the poor and the weaker sections of 
our society are without substance. In-
deed, the Sixth Plan 1980-81 ··vhicb 
has been approved by the N aUonal 
Development Council established a 
target of 5.2 per cent, investment pl'O-
l1'amme of Rs. 97.500 crores. Special 
emphasis is laid on agriculture and 
weaker sections of society and sub-
stantial development ot the criticaJ 
sectors such as power, coal, oil, ports 
and railways. The budget of 1981-82 
clearly enunciates this new thrust of 
the approach to economic development 
in the Sixth Plan. 

May I draw the attention of bon. 
Members to the yellow chart (page 3) 
in the document "Budget at a Glance" 
submitted with the Budget. It will ~ 

observed that out ot every rupee 
spent, 39 paise will be 00 Sixth Plan 
programmes and another 21 paise on 
other developmental activities. In 
other words, of the total Government 
expenditure, 60 per cent is earmar-
ked for development purposes. Sir, 
Budget for 1981-82 envisages 17.4 ~  

cent increase in Plan outlay at the 
Centre. In allocating the increased 
plan outlay, strong emphasis has l.)een 
laid on agriculture, irrigation and in-
frastructural development. A much 
larger amount has been earmarked for 
specific programmes to benefit tht1 

weaker section 01 the society. 

Hon'ble Members are aware that 
the Government has taken wide rang-
ing measures in 1980-81 to create con-
ditions for reviving the industrial sec-
tor. The budget 1980-81 contained spe-
effic fiscal incentives to encourage in-
dustrial investment activity. Further 
promotional measures were announ-
ced in the Industrial Policy statement 
Of July, 1980. Steps were taken to iIl-
crease the flow of finances to industrl-
es. Measures were announced to attract 
investment furids from Oil Exporting 
Countries into new units in selective 
industries in the form of portfolio in-
"'ftBtment. Guidel1nes relatJnI to the 
iasue of debentures were revised. The 

provisions of convenibiUty clause 
were liberaUsed. 

The promotional impact of these 
measures has started manifesting It-
self since the middle of 1980-81 whidl 
is reflected in the cheerful industrial 
investment climate. The improved in-
vestment outlook is evident from the 
rise in consents for capital issues. the 
increase in the loan from the term 
lending institutions and spurt in the 
import licences for capital goods. 

The budget 1981-82 contains several 
new proposals to fU'rther boost the 
investment climate. A significant re-
duction in the surcharge on o olat~ 

Taxes from 7.5 per cent to 2.5 pel 
cent would not only make more resour-
ces available for industry but also in-
crease the scope of internal financing 
of their investment. The extension of 
specified tax concessions to 14 rr.ore 
industries is a major concession that 
will substantially increase further 
investltneont and production in these 
industries. The industry groups 
which would be able to avail of the 
specified tax cone elisions include 
SUCh important items as electric fans, 
pressure cooke;rs, glass and glass-
wares, paints and varnishes. Some 
of these industries also haVe signifi-
cant export potential. The urgent 
need for dEtveloping our renewable 
sources of energy is well known. 
To achieve this objective, depreciation 
allowance on plant and machinery 
installed for manufac.turing renewa-
ble energy devices has beeD increased 
to 30 per cent. 

Hon'ble Members are aware t.bat 
village and small scale industries play 
an important role not only in contri-
buting to the industrial production but • 
particularly in developing substantial 
employment opportunities. The variouS 
benefits such as income tax conces-,J 
sions, so far available to the units 
with plant aod machinery worth Rs. 
10 lakhs will flOW be available to all 
those units whic"ft have plant and ma-
chinery valued upto Rs. 20 laths. A 
very larle number of industrial 1£1;11ts 
will thus be treated as small Bcale 
'unlts and would avail of various con-
cession. 8I1d facilities. It is hoped that 
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this will not only aenente substan" 
tial employment opportunities but 
also help in redllcing industrial sick-
neSS. 
The promoters are now allowed to 
bold a maximum 0% 40 per cent of the 
equit1' of a new company. This ra-
tionalisation should now enable the 
promoters to raise more funds and 
speed up implementation of new pro .. 
jects il1 Industry. The increase 
in the limits of interest rate on de-
bentures from 12 per cent to 13.5 per 
cent is intended to enable industrial 
units to mobilise investment finance 
through their own effort. 

Hon.'ble Members are a ware that in 
view of the continued escalation of in-
ternational prices of oil, .ur !.>alance 
of payments haa come under severe 
strains. This has also been one of the 
major factors for the continued infta" 
tionary pressures in. the economy. As 
an important element of the bal&nce 
Qf payments strategy, it is necessarY 
to ensure a rapid increase in our ex" 
port earnings. A number Qf steps have 
been taken in this regard in. the bud-
get 1981-82. An important incentive in 
this direction is the provision for com-
plete tax holiday for five years in 
lieu of other concessions for nit~ 

established in the free trade 7.ones. 
This will not only have the desired 
ell'ects of reducing the pressure on 
bnlance of ay ent~ but will also le:ld 
to the gro..vth of export-oriented in-
dustries. 

Sir you would agree that 
tlhere • has been universal appreciatioll 
of the substantial concessions given 
to the middle income groups. The in-
crease in the exemption limit and in 
the nil slab implies that in one stroke 
nearly 14 lakhs assessees will be com-
pletely removed from the tax net and 
another 11.5 lakhs will get major tax 
relief. In fact, considering the increas--
• ed limit of standard deduction and the 
concession available for specified in-
vestment income upto Rs. 24.000 will 
be exempt from the payment of 
income tax. Whereas it may he ap-
Preciated that while we !have taken 
this step involving a loss of about Rs. 
146 crores to the exchequer from in· 

come-tax revenue, it is hoped that a 
silniftcant part of tb1s will be saved 
a8 a result of the various savini in-
centives that we have introduced In 
the budget. Tbe bank deposits with 
upto three years and more maturity 
have now been made more attractive 
by raising the deposit interest ratea 
and a new schetme of National Savings 
Certificates with a maturity ot six 
years carrying an interest rate of 12 
per cen.t has been introduced. The 
savings are also expected to be inveS-
ted in debentures and deposits with 
public companies for which flle ~li l 

limits in interest ratea have been rai-
sed. 

Tlle hon. Members will observe that 
we have tried to. help aU sections of 
tile society. Due emphasis is placed 
on tile rural economy and rural em-
ployment. We have made provisions 
for the unemployed, poor and we.:J.ker 
sections of the SOCiety. Substantial in-
centives have been given to the in-
dustry. The middle income groups. 
have been provided with the much 
needed relief. So, we have provided 
for everyone. For us this budget and 
this opportunity is like requesting this 
House, and through this House, the' 
entire nation to join us in our end-
eavour to bring out our economy. what 
is known, from crisis management to 
growth. This is an endeavour, this is 
a task, a9 sacred as pulling the chariot 
of Jagannath. The chariot of Jagan-
natb, as we all know, is not pulled by 
the help of an engine. an elepbant, 
horses or bulls. It is :pulled by the--
helping and willing hands of men. 
We call upon you and request you to 
join in this effort to bring out our na-
tion's economy and to put it on the 
top in the map of the world. 'Let' us 
all join, whether we be on that side 
or tbis side, let a message go to the 
country through you that we arc on a 
way to fulfil our promise during the 
Sixth Plan. We are on our way t!) ful-
til our promise to the people of India 
and in this sacred task, we request for 
your support. How can we achieve it? 
For that I may be allowed to conclude 
with a quotation from a poet. It would 
need the !help of each and everyone., 
it would need ttw help of every tal'lller' 
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in the', field, it would need _the help of 
those workin,g in the factorles, it ~o l  

need the belp of people in the nlldd~e 
class, poor class or any other class, 1t 
would need the help of those work-
ing ,in the factories either as employ-
ers JJr as employees. We n~d the help 
of everybody. We want our factories 
to _ run.; we W3:nt our means of ~d c

tiol\ to be utilised. How can thIS be 
achiev:ed, says a poet: 

, "Much to cast down, rnuch to 
buiid; Much -to 'restore; Let the work 
not delay, time and the arm not 
waste; Let the clay be dug from the 
pit Let the saw cut the stone; ~et 
t ~ fire not be quenched in the 
forge." 

With these humble' d~, I request 
the bon. Members and the House to 
join me and Pl;lY co~ li it ~~s to. the 
Finance Minister, who has ~lVen sych 
a wonderful thing, caned the ~ d et 

of 1981·82. 

PROF. MADHU DANDAVATE: ~ 

accept your invitatioo to die below 
the cbariot. 

SHRI ANANDA GOPAL ~

PADHYAY (Asansol): Mr. Chairman, 
Sir, it is my pleasure to rise to sup-
port the budget presented by the hone 
Finance Minister. Since 1952, I had 
the honour to hear the budget speech_ 
es in the State Legislature ,and some-
times in the Central Parliament from 
the Finance Ministers. It is not e~ 

cause I am a member of the treasury 
benches supporting the Congress (1) 
party, but on merits, I can say that 
this is the finest budget. While I say 
so I am not trying to flatter the Fin-
ar{ce Minister. Sir, you know the 
economic condition of the '1ountry 
wben. I Shrlmati Indira Gandhi took 
over power in 1980. It was in a total 
mess. The country was facing the 
worst economic crisis and the confi-
dence of people was completely shak-
en. After that in the Budget in 1980 
the whole effort was trom the Fin-

ance Minister tc restore the confidence 
Of the people. We do not claim, ~ 
are not complacent, tha~ the econoDUC 
condition has been completely i~ht 

but it is definite, we can claim, the 
confidence of the ~o le has 
been restored. And in agricul-
ture in industry, in all fields of 
the ~cono y it, is a sign of improve-
ment. You know Sir, it can be mea-. 
sured. If you lo~k at the 'pro,duction 
in coal, it has come up. 1 am lIlot 
going to compare the industrial out-
put in the year 1978 .. 79, 1979-80 oJ." 
1980,:,81. I am, not going to bore this, 
House with stqtistics. Sometimes sta-
tistics is very boring. But sometimes 
statistics picks. What it picks that the 
production in the industry has _gone 
up, if not considerab13, marginally. In 
coal it has registered an increase; in 
ste~l the major core industry-it has 
registered an increase; in power it 
has registered an increase. This only 
shows that this Government has been 
able to create an atmosphere by which 
the confidence of the people has been 
restored. But if you look at the figu-
res-I am not going to quote, the figu_ 
res are in my P9ssession-the raie of 
inflation my God, it was going up 
every ~a te  at a al~ faster. Infla-
tion has not been COmpletely check-
ed, but it has been curbed. It is not 
a.n easy task. It is difficult. The other 
day in his speech the ~nance Minis-
ter gave us figures comparing, the 
rate of inflation in different -:ountries 
of the world and in OUr country. 
And it is definitely encouraging to 
show that at least there is a serious 
attempt to curb it properly. 

Sir, this Budget is aiming at three 
major points. The, first point is to 
curb the in.ftation. Partly it has been 
successful and the programme is to 
curb it. What are the measures sug-
gested by the Finance Minister to 
curb it? Tlie second point I am men-
tioning is by developing the infra .. 
structural facilities in the country for 
development of agriculture and in-
dustry, major steps have been taken 
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to develop infrastructural 'facilities in 
coal, . infrastructural facilities in steel. 
infrastrudural facilities in Railways, 
infrastr'uctural facUities in power and 
to develop the growth rate in the 
industry. The growth rate of the 
industry, if you compare, my friends 
in the opposite are not present .. ' .. 

. AN HON. MEMBER: Mr. Shastry 
is there. 

SHRI ANANDA GOPAL MUKHO. 
PADHYA Y: So, my incentive to 
speak is" very much ~ed ced  he~e

fore,. Sir, I am addressing to you, not 
to them. 

MR. CHAIRMAN; He represents 
the whole Oppositi'on. 

SHRI ANANDA GOPJ\L ~
PADHYAY: Yes, Sir; he is Ram': 
avatar. 

No,..,', if you compare the growth 
rate with the previous year's rate, you 
will see that there is' much improve-
ment. But this Government is not 
satisfied with that improvement. 
It wants it to reach a figure, 
which is not less than ~  per . cent. 
Why? Because the country's economy 
depends on it. Inflation, to be con-
trolled, depeds Ol1 i( Other measures 
for the economic development depend 
on it. So the first task of this Gov-
ernment i's to raise the growth rate 
of industry a.nd agriculture in this 
country. 

If you look at this Budget, you will 
find that there is art, and there is 
science in it. What is the art mvolv-
ed in it? It is the approach to the 
problems of the whole country, and 
of all the cross-sections of the people. 
And the art is that the Finance Minis-
ter has artistically examined his bud-
; get before placing it, and bas shown 
to the people the great sympathy that 
he bas for the poor people. If you 
look at the budget, you will see his 
sYmpathy to the Scheduled Castes nnd 
Scheduled Tribes, the neglected vil-
lages, the agricultural sector, the 
srna]l industry sector the SDlall irriga-
tion sector, QIld other areas. 

If you examine the budget, you will 
find that even as between last year's 
expenditure and this year's expendi-
ture, at every step more money has 
been PUt in for development of this 
area. If ,yOu look at the loans to be 
put forth for the development of this 
area, yOU will see that loans to be 
given to the marginal farmers, sub-
marginal farmers and landless labour-
ers from all the commercial banks, 
have been earmarked to be 40 per 
cent. And from the lending banks 
and other commercial banks, a subs-
tantial margin has been kept for loan 
for development of small-scale indus-
tries, cottage industries, marginal far .. 
mers, sub-marginal farmers, small ir-
rigation farmers, small irrigation po-
jects e~  If you look at it, you will 
see the emphasis given to small in-
dustries. Tax holiday has been 
given. 

I am not going to quote statistics, 
which will bore the· House. Figures 
have been given by the Members and 
by the Finance Minister. You will see 
that tax exemption has been given to 
small and cottage industries in va-
riOUS Ways. Incentive has been given 
to other industries also to develop, 
and also to industrialists and entre-
preneurs to come forward to develop 
industries in this country. The 
main object is to attract entre-
preneurs to develop industries, to 
create employment potential. If you 
look at the budget :you will sec that 
an effort has been' made to develop 
employment in the rural areas, to 
generate employment potential in the 
rural areas. It has got a positive 
scheme by which an expected number 
of people will be provided with emp-
loyment, and their level of subsis-
tence will go up. There is an attempt 
to provide 3 million people at least, 
in the Budget year, in the drought 
prcm.e areas with facilities to come 
above the poverty line. That has been 
calculated. And the entire effort of 
the budget has been to make it a ~ c

ce~s  For those who are down-trod .. 
den-Scheduled Castes and Scheduled 
Tribes-corporatins haVe been provi. 
ded, to help the entreprene.urs among 
them to promote their indus-
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tries, to entble them to de-
velop their economic conditions, 
and to increase their economic stand-
ards properly. This is a total effort 
a total approach and a total commit-
ment. This Government "is lOing to 
fulfil these goals. 1 am sure this Gov-
ernment will fulfil them. 
Please look at tax exemption, taz 
remission and tax relaxation to mid-
dle classes, industrial workers and to 
the common people. Figures have been 
quoted just now by my fdend, Mr. 
Barot. 1 am not gOing to quote again 
the total amount of incentives given 
to the working class by these remit-
tances ~his !year. They feel encour-
aged by these incentives. They are 
not only trying to earn more but are 
also· trying to employ their energy 
fOr the increase in production in the 
industry and also in other areas. 

I would like to draw your attention 
to the main emphasis of the Govern-
ment. Their main emphasis is to 
create a new confidence in the mind 
of the people, their main emphasis is 
to increase the growth rate by 5.6 per 
cent in the countrlY and to check the 
inflatiOn of this country which is kU-
ling the whole economy. But. surpri-
singly, we are importing inflation in 
our cOUllltry. When we have to im-
port petroleum products from abroad, 
the developed countries are keepjng 
the developing countries including 
lIndia at ransom. We have to find a 
way out of this. Our Finance Minister 
has suggested about it and has ear-
marked money for the development of 
those areas which can replace con-
ventional sources of energy and other 
thing. I appeal to the scientists of 
the country that they must take up 
this challenge 'aIld try .to filld out an a1-
ternat!ve for this. Yesterday, during the. 
QuestIon Hour, some of our friends 
had suggested that we should find out 
an alternative for pertoleum whether 
It can be from tapioca or from mo-
lasses or from someother way so that 
we can meet our deficit to a large 
extent. The Finance Minister has made 
'8n appeal to our scientists to find out 
an alternative for this. India is one of 

the developm, counvies in the world. 
Our .eConomy may DOt be very pocl, 
but we are prOUd that we are the third 
beet country in the world in the field 
of science aDd tec.lmolol7. It is this 
Government which has given meen· 
tivea to the scientists, it is this Gov-
ernment which has given encourace--
ment to the scientists, it is this Gov-
,ernment which has given support to 
the scientists in ou.r country and have 
alked them to come forward and 
develop solar energy and alSO other 
conventional energy SO that our cc.un-
try can flourish. Our technicians and 
seientjsts have been recognised 
througout the WOrld. We, in !Jur 
countrtY, have demoralised them so 
far. But now the time has come 
when our scientists should also i!OIDe 
up and fiIld out alternatives to deve-
lop oar country scientifically and 
technologically. But there is a great 
anag. The whole effort of the cou·n-
try is not going in one di ecti~ and 
carrying the people with it. Several 
at~e ts are being made by our 
frlends on the. opposite against it. 1 
would ask them to search their heart. 
I. d~ not claim that they will be pat-
rlohc; I do not claim tbat they will 
be nationalist. I know the charact& 
and the compositiOn 0'£ the political 
parties in our country. It I ask some 
of the parties to have a national out-
look, I would be a fool. They are 
breathing inaur COWlt.qy; they are 
eating the fruits of OUr country they 
are. taking air in our COUllltry, but 
theLr heart is elsewhere. Now the 
time has come. This is a challenge 
~  the time. If they have got patrio-
tic fervour ~  rld feelings a small man 
like ,me wow d req'uest 'them to c.ome 
forward and ta lk in ter11".8 of the peo-
ple, also see how an alternative can 
be found out and also see how econo-
mic conditions can be improved. 
They should be honest and fair to 
themselves. What ever you preach 
you should practise the same thing: 
not ~hat you preach something and 
practIce the other thing. When I am 
developing this, it is with the idea 
that the ~o nt y s prodUction must go 
up, both In the field of agriculture and 
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in iraduatry. It ia not to the need of 
Shfiinati Indira Gandhi or her Govern ... 
ment, but to the lreatest need of the 
people Of this country to create more 
emplOyment potential to check the in-
Bation rate. Our friends should for 
the moment feel that they are In-
dians and they also tried to put their 
hands there, but what do we see in 
the field of industry? Our friends 
have taken up this strategy of starv-
ing the country and to agitate against 
this Government. Have they got de. 
!nite reasons to do that? Have they 
got a dispute of industrial nature? 
What is the strike in Bangalore for! 
In the year 1978 these stalwarts sitt-

I ing opposite today, Fernandes, Rama-
murty ... (Intermption.) 

AN HON. KEMBER: Ramavatar 
Shastri. .. (Interruptions) 

StmtI ANAND GOPAL MUKHO. 
PADHYAY: No, not Ramavatar Shas. 
tri. Shrivastava. They madl.! an agree-
ment there and in that ajlreement they 
agreed to a point value of 1.30 and the 
wage increase was 10 pel" cent; at 
the time they were in Government, 
and they wanted thic; to be the pat .. 
tern for the whole indu'9try in the 
country, They wanted to persuade 
the bargainers in the steel industry. 
But the INTUC did not agree to that. 
they wanted the same pattern in 
coal. The INTUC did not agree to 
that. As a result of bargaining-yes, 
We bargained mueh more than what 
they did in Bangalore-we achieved 
more than what they did. They wan-
ted  the same thing for oU and they 
wanted to make this a pattern thro-
ughout the country in 1978. Today 
they get pressure from the workers. 
And they have !been pressurised so 
much that they have brought the 
workers into the field of strike and 
more than 80 days are lost. All 
leaders bere who are getting T.A. 
and D.A. they brought the workers 
into a strike in Bangalore. And 
they wanted it to be the standard 
in the whole of the c;)-

untry at the time. Where is that 

good aenae today! Where hal • 
lOne? It has cone into the obUviGb 
because they are not in power. (In-
tem.cptioRB) If you see the industrial 
manpower in West Benga}, what It 
was before they came to power and 
what they are doing toda,. You 
will see that there are jute WOrkers 
numbering three lakhs and have their 
rights been maintained? Have the,. 
got their agreement on arrears of 
wage implemented? FOr three years, 
their arrearw amounting to RI. 80 . 
crores have not Ibeen paid. Two· and 
a half lath engineering workers in 
West Bengal have lost more thaD Rs. 
40 crores due to the Marxist Govem. 
ment in West Bengal. Ill' hon. 
friends there are loudly Speakinl 
.bout LIe workers and the a&reement 
to be followed. fOr them? What have 
they done in Keral. to the State 
Electricity Board employees? What 
about tbo1e workers' demands fOr 
their arrears amou,nting to erores of 
rupees, which they have spoiled com-
pletely? By this you can judge our 
friends in the Opposition. We know 
them well. Even then we· are re-
questing them to come forward. The 
time has come at last. At least for 
the time being, let us forget aU parti-
san attitudes and try to develop the 
economy of the country and also to 
bring this chunk of the population at 
least to a standard by which they 
can live well. With these words, I 
again say. it is with pleasure that I 
$lpport this Budget. 

~ i ~  ~ (~~) ~ .. 
~,~~ ~ ~ 
~ cti ll1'If'IT n I arr ~ ~ 
~~  ~~at ~n
~~~(~ ~~ 
cickcn ~ ~ ~~ ~ '( 
~~ t~(~ct ~ 'R: 

~ " ~ Cfi1lf lfrofT ( I ~ n: (fflf 
~~cn ~ ~~ (I 
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~ ifflRT ~ fc:1 m ~ ~ 
~n~ a ia ~ R ~ 

~ 'fT7i ( ~ ~ 1f ;f-~ erem 
~  
Tee total number of people isabout 
300 billion over half of whom fall 
well below the poverty line. Succes· 
sive five-year plan documents have 
[been admitting that the character of 
Indian's poverty and inequality re-
mains virtualy unchanged. Then it 
!lays that the protein content of the 
Indian diet is only a ridiculous 4 
gramme per day as against over 100 
"gramme in advanced countries and 
nearly 85 to 90 per cent gramme 
even in developing countries. 

« ~ iffif cti{t -t\'. fat; ~ ill: ~ ~ 
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~~~( h 1979* 
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1980 cfi ~ 72 ~ 68 ~ 
~a ~( I ~~  
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~~~~~ I atN72 
~ ~ arm:-2T(lf ~ a6 ~ 
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"Instruction have been issued from 

time to time stressing the n~ ~ 
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"" ~ ~ mY] 
organizing the work of the office in 
such a way thut there is a minimum 
incidenc~ d overtime allowance pay-
ment. All the Department have been 
instructed that overtime allowance 
should, under no circumstances, be 
paid." 

This is the answer which I am get-
ting! 

~~, 72 ~ ~ 
~~ ~ l ( I ~~ 

t ~( cn~ ~~ 

~ ~(  

"State Bank paid Rs. 900 lakhs 
overtime in 1980" 

"With Rs. gOO lakhs paid to its 
employees as overtime in 1980; the 
State Bank of India topped the list of 
28 public sector banks which paid a 
total of Rs. 3,084.86 lakhs. as over-
time." 

30, 31 ~~ ~n~
~ c6 at?C4(CI.¥f ~, ~ 

i~hi~e If" ~ ~ ~ 1 ~ 
~ f16 ~ ~ cm:r atV (ftt, 
nil i ~~, ~~  
~ C6T, ~ ~ atm:-CT1:¥f" ~ .. 
\Vlr W CfiIf ;r{t ~ ~ ( I ~ ~ 
~ ~ ~ ~  ?fi ~ 1t" ~, 
~t ~~~~~~ .. 
l t ~~ ~, ~~ 

~~, ~~ ~,~
n.rr ~~, ~ ~ cfi ~ 
1i'" 1f" f419i 1'13,' 411 ~ arrcr ~ '" am;rt 
~  

"Pandit Nehru described the un .. 
planned growth of the bureacracy as 
an 'administrative jungle". It is an 
administrative jungle. Now what has 
he said: . 

. 1i' ~ ~ £? 
"It is idle to expect a redundant 
staff to be efficient; disciplined and 
diligent. The Planning Commission, 

which ought to set an example in. 
such matters; to itself guilty of hav-
ing an excessive staff in its establish-
ment. According to a knowledgeable 
person. who wrote some years agop 
the planning body had 500 o ce s~ 

348 clericel staff. 255 orderlies and 
massengers. In addition it employed 
45 senior research officers, 81 resear-
ch officers and 118 economic investi-
gators. IThis grand establishment' we 
are told costs the nation 10 million 
rupees annually.' 

If the Central and State Govern-
ments can become the most fertile 
breeding grounds for the bureaucrats 
to multiply, why should not Planning 
Commission ?" 

~~~ ~~~(, ~ 
iRT €f; c;1d4.. ~ i (1 tf ~ ~ ~ 
~ ~, tf c ij~  ~ 6T 
antT ~ ~ ~ dtlClf"41 Cfft iffir 
~~  

Nobody wants to take the displea-
sure of these people. 

li ~ ~ ~ ~, 1.fiT1f qr 
~ I ~ f"r9i'El<l c6 t~t h ji ~ 

\i('Rf "(, ~ ~ r" r9i'El ( ~ ~ 

(I 
Now, what do they say? 

"The bureaucracy is not only idle 
incompetent, but also corrupt. There 
are, of course, a good number of ~ ~lle 

and upright persons in it, but an over-
whelming majority are notorious for 
their dishonesty. It has become im-
possible to get anything done in a 
Government department without 
speed money. Industrial and business 
houses find it almost impossible to 
deal with the Government except 
through contact men who are specia-
lists in greasing the palm of tbe 
bureaucrats concerned." 

I should read this article. This is a 
recently-written article. 
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"The Minimum Wages Act, 1948 
was the first legislation in the country 
for 15 minimum wages for labour .. 
Part II of the schedule to the Act re-
lated to employment in agriculture 
and the state governments were 
allowed to carry out the fixation ot 
minimum Wages in agriculture and 
other places". < 

"The National· Commission on 
Labour (1969) made a survey ot the 
implementation of the statutory pro-
'. visions in this regard in various 
States ... 0' 

Even so, this remained a dead-letter. 

~ 1974 1f ~ df)¥f\4lf(4l 
cfi .r ~ ifiT ~ ilfi'( ~ 1f1lT I 
~ ~l c:6 ~ 48 tmrz 
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~~
"Government expenditure of the 
Centre and the States went up from 
10 per cent of the G.N.P. to 29 per 
cent of the G.N.P. and the .net capi-
tal formation right went up trom 7 
per cent of the national income to 
19 per cent Of the national income". 

The average annual growth rate .to the 
real national income is 3.5 per cent, 
3.8 per cent or 3.2 per cent. 
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"It should be noted, that in 1960, 
India ranked 12th; by 1978, it had 
dropped to 23rd ... I, 
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"Losses in the year 1978-79 were 

Rs. 37,346 lakhs whereas in the 
year 1979180 it went up to RI. 53. 
777 lakhs .... " 
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. SHRI· a.s. SPAlU\OW ( ll ~ l~d  

BOn.Kr. a~Si  ... , ~l l i i . 
leaed· to, ,r.ile:Ip.4 to,. a o~, e,~ jte t 

pr,aented by, u.e 1I0n.-~ n ste~ 

~s al .ProDltJn, ~ •. ~ . ~ t~~, ,~  

l , , ~  oo ~, ,It in ~e~ --.' 
. ~~  j ~li ~ ~  •. ~  y"q. 

As a potently developing country; 
India IS ~ ci c stanc~ as to be in . 
a position which. \S a~e  dl c lt~ It 
is tacing a multiplicity of problems, 
aU at once. Fiscal and other problenl.s 
are cominS up at a galloping speed. 
And at such a staie, in a country like 
ours which is going through 'the de ~ 

loping stage, it demands an acute sense 
01 balanced judgement anti knowledge, 
to work out and frame a d ~t  In 
spite of such It situation, on~ a1mirer 
tbe mathematically aaroit ::lanneor in 
whicb the hone Finance Millis\er, 
assifrted by his able team and u:ldcr 
the overall kuidance \Jf t~ Prime 
Minister, has been able to handle and 
balanCe the Indian flscal policy so 
smoot!hly and so very correctly. It i5 
the balance. The whole of the firma-
ment is working on balance. Tu:ing 
all the points jno consideraion, and-aU 
types of pressures and ~i ic ti~  'lnto 
conSideration, if the propel' bal8,fJ1"P is 
maintained, things C:ln wJrk smo,""th' 
ly, ana to '\ny coiibtry's advantage. 

At the start of the year 198"), the 
economic ''picture of India seemed 
somewhat corroded. In fact it WitS 
gloomy. Now it is picking up its 
lustre. We aJ,"e clearin, the woods are 
hopefully moving on OUt" way to pro-
gress. This is the general assessment 
which one coUates l,ind collects from 
the people at large, aDa I have no corn-
punction in pointing It out t.) you, fer 
what it is worth. But we have to go 
through a lost of trouble and d!t1\culty, 
as a dil"-!iplined nation, if we a~t to 
achieve: our aIm and objective of com-
ing up to be one of t~ (lst count-
ries in the world. In fact, we- hiolve 
the en~ial  We have ~ e yt i  

W. hav. the means, we hay~ t~ kllGW-
bow. 'we have t:Qe . :Qualita!j;ve li~  

power. Ana. l· seellotbiAg: l,~ t ()Ut, in:. '. 
tbJ,a( equnkY, in, the. matter of ~nti al ' 
aDd in: :actual form.,AppropOJe· that, 
we e=uld: be ,able to handle, QU¥. ait a~  

1ioa. ·WiII all the conuibutias .. _e~ ~  . 
edt .-... ~~ . the _ i~ ~  the. ONes!-' :' 



'. , a a, , ,l , l ~ , , l , l ~ , , , ~  .. , ~  .... ' ,, , , ~,  '._','1, '.: ,:",' ~  ", ~~ , , , ,,:<3"3$':: 
,~ . '. 

, ·(Shrl B. ,s. sParrow.rl 
,tiOD and from our wtae-'heads. $c). tbe 
picture was a~ he e is no doubt 
. abou6 It. ,But !tis. very etlcourogiDg 
that we are forsinc &bead. in a proper 
iype of manner. And the cy'clic move 
,of ase'iodency seems to be going in 
our favqur. There is no doubt in my 
DUDe! on that We have to have our 
tum of as~ndency in the worlti. One 
o~ the old co let~ confirms this idea~ 
at least from the point of view of my 
own' knowledge. In parsian they 
say: 

~ ~j ~ ~ ~ fli;rm 

~ ii t~~~~  

~~~~~~  

Some people even call this move-
ment of ascendency 

. We are on towards progress. We are 
going towards ascendency. Things are 
in the making. All ups and QOwns, 
all oppositions, all types of fights are 
there, but they will help us to come 
up, eventually, as one of the top-most 
powers in the world. . I have no doubt 
about it. I am speaking optimisticallY 
on ~ basis Of the situation existing 
to-day. 

As has been reflected in the present .. 
eci budget, the alrouud economic pro 
gress made in all :fields is indeed a 
lauable achievement. I can quote 
many figures in :that context. In fact. 
the hon. Finance Minister's speech 
lays everything bare before yOu to pick 
up and to understand. I will only 
indulge in a couple of important ex-
amples to illustrafe· my paints. 

For instance, let us take how suc-
cessfully the petroleum products pro-
blem was and il still belD, handled 
under the most difficult rircumstances. 
How throughout the c:Usturbed period Of 
oU crisis, we managl!d. to plough 
our fields .with ,tractors, Irrigate our 
fJbldswith pumps, and move-about and 
ply our Illeooters, ears, ,.motors, buses 
and everJtbIn. else tbat ODe had to uSe ' 

lil~ way' ~~o~~t  ~ ~ah d  
tbrOu,h ,it .m .. the' 81tUauon 'was sucll' 
that 'it needed a very' i~ 'tldnktng' 
8I1ci a very upto-date type of mabafe-' 
ment of affairs. How.. did we manaae, 
to bring about so much of diesel and. 
oil od ~ from outside·-negotia-
tionB, friendship, striking a correct 
type' of balance, IJ)Oving ab:>ut money , 
this way and that way! It Is some-
thing indeed a short 01 miracle. At 
one time we thought that everything 
was going to burst .a.von from 'within 
our country. ,From north east Assam 
area, 1.30 lakh tonnes of diesel hlone 
every month we could nottl'ke out for 
over one year. The situation was 
such that we could not do anythiug. In 
spite o~ all that, we moved on and on 
and we moved on very well. 

I come from a small area as a ibrmer 
and I know how things were. In 
Punjab, Haryana, Himachal Pradesh, 
uttar Prades.h and other parts or the 
country, it you did not have diesel and 
oil, you could not have been able to 
sow your crop, and it so happened 
that we managed to get it, we kept 
being resuscitated in the manner and 
in the method which really gave us all 
the life, and even inside OUr own 
country, this thing was rather dim-
cut to manage, and this had been done 
from every point of view to COme to a 
near miracle. 

Even things like fertiliscl' right 
down to Our fields did reach. We had 
our dlfficulties, but we managed to go 
t o ~ those and the production it-
self will show you that we a re improv-
ing. It is very true that we thad ,ood 
showers this time. that Is very correct, 
and inCidentally that little respite had 
given Us time to go thrQugb a era. 
programme Of putting up Our thel'mal 
plant carre<:\, that has ah·en us an 
added advantage. In relation to ]dsan 
in the fleld and in the smnll· scale 
industry, I have already done through 
it. That wealth tax has ~so been cut 
out aIldoffier smalJ. thlD:l. Uke prices 
of the agricultural eommodJtietJ kept 
ina balanced manner,' remunerative 
prices haft been cwen. 'It wa.-.eVer 
done befOre. '!'be Nht ·ba1ane.ehal' to 

• 'oJ'" 



:.' ~ :" '. ~~  :.: . 

.... ~ti  .. ~ l to ~ lc a

. ,t1Ou that, t~ . UHr' 'wbcr ~  iiot,.1J1'O-
alice .... to-be liven his oWnptoper 
share,' apioPQse the .. correct price 
struetu,re, ind in ~t way,. I ~t .to 
allure yOU that everYbody down the 
'line 1. satlS t~  There 1s no m!ed to 
aak. 

T'&en ·.more bankin, facilities have 
been given. Two nd ~ and seventy 
bank • .in different vlllages all over the 
~ nt y are functioning faT the sake 
of the small farmers, artisans and so 
on and so forth. e~ides that more 
money has been set aside to increase 
irrlgation, labour employment, electri-
fication, rural de eloo ~nt and so on. 
FOr a small scale industry, as every-
body knows, there is free excise duty 
raised. under item NO. 68 from Rs. 15 
lakhs to Rs. 30 lakhs. Besides, under 
another item, fOr a small scale industry 
lib nuts and bolts and so on, raised 
from Rs. 5 lakhs to Rs. 7 1/2 lakhs. 

S.ir. we are on our \J.·ay to move 
ahead in a proper und balanced 
manner. Due to the pragmatic 
policies pursued by the Government 
tJhe investment Climate concerning 
industrial production hs.s increased 
considerably. The amount of con-
sents in the first nine months of 
1980-81 were more than double that 
in the corresponding period lust year. 
The total of term loans sanctioned by 
term lending financial institutions 
showed an increase of 55.2 per cent 
in April-September, 1980 compared ·to 
April to September 1979. 'nlere is a 
graph which is going right up favour· 
able for the people's sake. Besides, 
disbursement ot lDBI increased by 
.39.3 per cent ill the same period' in 
1980 over' the corresponding period 
Sn 1979. Here, I have given only a 
couple of"examples of the Bile perfor· 
manee shown over last year by our 
. Government. 

It may be notieed that the eompara-
.five differenCe i8 radically difterent 
from that in another period when, as 
-chance would have' it. the· Janata 
Part)' was in power,'when the COUD-
. ,.try'a economy was· badly shaken, 

.. . 

wben h1mdreds-" of. Quintlla . of . gold. 
·reserv. . were.' ~  ,frittered 
away,' as if· it was the, prope1't,. of . a 
wastrel potentate. It remindS obe 
again of a Persian peom by. ~ t  
Shirazi--... 

~ltt~~ 
\.. 

~~ t  

~~~, 

ij at,<Jirit'<r ~, 

The property belongs to somebodY 
and it is being dished out by so e~ 

_ body just fOr the whim of it Tha 
gold belonged to the Indian people and 
here comes a whimsical pseudo-eco-
nomist to evaporate the same way 
to the four winds without any rhyme 
or reason. It was done. It bad 
happened that way. It is unfortunate. 
That also, was the period ...• (Inter-" 
ruptions). 

PROF. MADHU DANDAVATE: J1 
you permit me, in the very brat 
session of this Lok Babha I put a 
question to the Finance Minister as 
to what was the quantity of gold 
when the Janata Party came to power 
and what was it when it went out at 
power and the reply was that Uie stock 
of gold had bicreaseci tremendously. 
(Interruptions ) 

BIIBI R. S. SF ARROW: At thil 
stage if I take the opportunity to 
ansWer this, I think it will not be 
fair. It will lead us into a discusaion. 
So, that also was the period when 26 
lakh tonnes of potatoes rotted in the 
fields of the kisans in Puniab, liaryana 
and ffimachal Pradesh. (lnte'/'1"U.p-
tion.) . 

AN HON. MEMBER: 
dispute about that. 

There is no 

SHRI R. S. SPARROW: That was 
the time, jf I may also point out for 
the information of my hon. frie."1CI. 
Prof. Dandavate, tllat tor the . flrlt 
time in the history of India aDd· 
poSSibly· else where, that sugu-cane 
fields were burnt alive, throw_the' 
sugar market completely out of 'shaPe •. 
That also happened. That . ihould 



.a!9,J. ~ _ li , , 

': .: [SlUt. BoS.: _a ~ l ,  . .'. . 
. ~ as a iort ot spot cheeu;where .. 
. eomparisons go. So, I should· not ae 
into. the details. 

I have now to submit with :tour 
kind permission some effective recom-
mendations that are worthwhile to 
be looked into. That concerns the 
nation as a whole. I have so eth,~  

to offer which I am quite cerbin, 
should be looked into objectively. It 
is mostly a question of shifting of RlJ.d 
phasing out of priorities and also 
~o cin  the decisions taken und'p.r 
different heads. down to the lay-man 
and in that the States will also havE' 
to be taken ino confidence ec~ ~e 

we have to work out the economy of 
the nation as a whole., In that, firstly 
I ha ~ a word in relation to the un-
even urban-rural economy. This is 
the hub-centre ot the whole question. 
India is a land of villages, 7,70,000 
villales of India hold about 80 pH 
cent of India's vast populatiorr:--

16.00 hrs. 

Sir, I have no compunction to mell-
tion with unmeasurable regret that 
CWer the last three decades of our 
n~e endence, in spite of Mahatma 
Gandhi's blossoming vision and pandit 
Nehru's dedicated hard work, co o~t 

economic balance between the rural 
and urban economic progress has net 
Men evened out. That is the f;ltUl)-
tion. today, Did we . notice the con-
dition of millions of kisans and i:lr.m 
labourers who hav$ been attending 
the kisan rallies in New Delhi? Their 
patchily covered bodies in wtnt!'y 
weather were a grim reminder of t h:;ir 
poor living standards. The citj. ..... 
. hued and bred bureaucracy ~ n lS0 
leadership find it difficult to envisage 
the ea i~y concerning the back-
wardness of the rural ma$ses. .;.\nd, 
how encouraged one feels as a kl"sn 
. to notice the full-fOcUSHd attention 
that is now 'being paid by our non. 
. Prime Minister aad the Indian Go\'-
efnJnent to improve the lot Of· t..,e 
~ llll manes! .That Is the nodal point 
·lD . thtt and· J have something to 
i ~st to· you .. ' 

~i ~  
~ •. ~  ·a ~ a~tlt .. t)ie rutitJ' 

e onil~ il~ •. , ~ent tS~ ~t  
nOte 'ml,l§i be ta~n tb ". set~ . :JlP :a11' 
f1.lture public 8lld ~~ plBnfS' Of 
t$.1l1al),.rnini, medium arid heavy Seale· 
industi'y and aU types o~ othe in~ 

tutions, installations-'-lnd Centres 
away in the interiOr of the country:" 
side and not in the already oVer-
burdened, over-populated and cc ~o

gically suffocating cities and . towns. 
With one snap. action and ith~ t 

causing any expenditure at all, yOU 
will be able to transform the' Who}a 
ot India into a humming type Of 
economy. everything blossoming '.lp 
at one go. Other countries could have 
their own way of doing things. . We 
have to evolve our own method of 
doing things. Do you "know what wIll 
happen? The pendulum of econo i~ 

growth in India will start swinging 
equally on both sides-rural and 
ur,ban. In fact, besides providlnJ 
employment to millions of unemploy-
ed artisans, other rural labourers and 
small-scale farmers' families at or 
near their own home areas the 1121-1· 
ache of importing labour from iQr-
ott places will also disappear. I would 
urge on the han. Finance Minister to 
set up an high-powered committee to 
process this recommendation as t? 
how to bring about a shift ar!d 
equalise the economic structure of ocr 
country in a big way'. It is a Dlg 
deal, it is ~ big idea and I fail to 
understand why this should not have 
been implemented or thought about 
as vigorously as it will have to be 
done nQw. 

To further stimulite tb.e gr:)wth 
and, intensifi.-aation of agriculture lind 
agr.o..inciustry, it is but essen i ~ t~t 

bloek-wise tractor inPUts and aiu-cs 
centres are set up on an all-India 
basis, to boost up the economy of the 
small' and marginal farmer, the. !arm 
labourer and tke i ~e a t~  

Added to these centres should be 
established handloom, handicraft and 
other cottage. . industry secUf.lns and 
work-wage centres, so ·as to make 
the .eQ1.1J).tryaide hum with eeOJ1GaW""" . 
'building ·activity ... :Q could. 'be' ·.dOne -, 
after· coordinatu.e titJ.$ eftor,t,. _"'the . 
&iatea. I aro (Wife ~ .tl.t>thEt .' 



~, i t, l ,~,  .. t ~ t ,  
'.,a -ool~ .. siep'tot tlle ~ o~ 

'Hut, of "their eeoDOblW, s~ o  , 

Loan facility is a ,problem., When' 
the loan &tarts ~o in  frOm ' the 
Reserve Bank of India or sl.tch 
agi!J;lcies and goes down to the last 
and of ~he villages, it gets fattened 
up with interest. It starts with abr,ut 
5 per cent but it reaches the other 
end with about 15 to 17 per cellt. 
There is a very big gap. That gap 
will have to be somehow reduced. 
Not only that. When the poor farmer 
or artisan in the village goes to .the 
middleman or ~ti, he charges in-
terest to the tune of 5 per cent pc:r 
montbJ compound interest. That 
means the actual interest in the year 
rises to 60 per cent. No arrang'e-
ments have been made to cut out 
this type of usury. This is another 
point on which I would like him to 
think about. 

The han. Finance Minister, under 
the broad policy laid down by our 
hone Prime Minister has been kintl 
enough to allocate a~ additional sum 
of Rs. 294 crores for the servicemt''1 
in the defence part Of the Budget. 
I have nO doubt that this is oin~ to 
work to India's advantage. I will say 
more on the defence angle later. At 
this juncture, I would like to draw 
the kind attention of the hone Fjnancc 
Mibister to one specific point and 
that is the disparity in the pemions 
of ex-servicemen. I strongly e~ot l

mend that it must be removed as 51:,"1'). 
as possible. There was some disc ~ 

sion in the House on it. But it has 
to be looked into at the highest level. 
Along with it, t~ correct yard-stick 
of commutation of pension should a s~ 

~ looked into. 

SHRI INOBAJIT GUP'!' A (Basir-
boat):- Mr. CbairlllaP. Si~, Mr. 
~ anl)hai Barot, "ben, be intervet)ed, 
iJ:;l thi$ diScussion a, ljttle while' ~ o, 
~ ~ to ha ~,  got a th~ntic r.cPQrts 
,that when the Bud,get was knoWn or 
~ " ~et  ~e,~ ,oil the Finance 
~ ~ ' ?fas., ~ in "ibJ,s l o~~~ on 
,~,~~, , ~t ~  large ~e s 01, 
. .' ,.-.,: " ." ". , 

:'peopie Wate '-..,fal,' ~ ,~  ... 
ag:",ee with, hiln. Only Mr. Barot di~ 
not mentiOn, which'" section of the· 
,people were dancini '.Vlith' ~  
Because m,y friend, Mr. 'Venkatara--
man-I said, it -last ,. year also-if 
nothing else, he is extremely intellt-
gent and clever man. 

THE --MiNISTER OF ~ 
(SHRI R. 'VENKATARAMAN): I do, 
not want that compliment. 

SHRr INDRAJIT GUPTA: Why-
do you want to be so uncharitable? 
I mean it. ,i 

SHR! R. VENKATARAMAN: I 
want the compliment that l am a, 
good man. I do not want the .. om-
pliment that I am a clever man. 

SHRI INDRAJIT GUPTA: Good.' 
man or bad man does not matter 
here' ·because you are not acting 8lS 
an individuaL If you want me io tell 
you privately that you arc a good-' 
man r am prepared to tell you. That 
is not the point. You are carrying 
out a certain policy of the Goyern-, 
ment. 

If you take this Budget in its 
broad canvas it has certainly, I think 
quite conciously, tried to satisfy to 
some extent or to please certain 
sections Of our community. There is 
no doubt about it. If they are 
dancing with joy, well, I do not 
blame th~ n  t admit it grudgingly 
that a section of the middle class' 
which was within the income tax 
net. at ,,·least upto an income of 
Rs. 30,000/-per year, bas been givcx,. 
substantial relief by him and 
naturally to that extent, they should" 
be pleased. It is the urban middle" 
class, salaried employees and so on. 
They' are a very' 'vqcal ' section. n~ 
h~sto nde st~nd why suddenly Mr. 
Ve,nkatat:aman's a ~ 'ha$, al ~ on,' 
them ·because" a little while ago whell 
we ,": were disc~ssin  on the <LIC' 
~ loyees hete-they are also part : 
qf the sal~ied  middle class employee' 
-he di4. ,~~~ ~  to 'tf"em ip.' vert" 
c~~~~ ~ ,'terms. " ,f(e, ,~  
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called them' bourgeois. 'He said that 
.they 'had beCome an elite in the 
'Society. Therefore, I should like to 
.,say that those ,people whOse annual 
.income is upto Bs. 30,000/-, to whom 
he has given this income tax relief, 
according to him, they are a 
bourgeois elite. Why has he been 
..so soft to tht.llll, Because they are a 
very vocal section, articulate and 
vocal section; they are not like our 
silent suffering masses, who are below 
·the poverty line far far away, not here 
in the streets of Delhi, of course. 
But these are vocal eo ie~ ,and you 
:'are afraid ol them, I know. In the 
.cities of Delhi, Calcutta or Bombay, 
. the !bulk of these urban middle class 
dwells, and they are very much 
reacting nowadays to the realities of 
,.the economic policies of the Govern-
-ment, which are affecting them dir-
ectly -and in other ways. You wish 
'10 give them some sop, to keep them 
,quiet for some time at least. 

Secondly, there are the rich 
'farmers. I have said many times 
here that people talk SO much about 
our agriculturist farmers and 
peasents, but they are not a homo-
genous class; everyibqdy knows it. 
"There are marginal farmers, small 
fi\rmers, poor far,mers, middle far-
'mers, aDd. rich farmers; there are 
also farmers who operate -big farms 
practically on capitalistic lines, with 
-mechanisation of labour and all  that. 
At the othere end, there are pepole 
'who, in addition to tilling their own 
'soil, are also foced fOr part of the 
year to work as labourers on some-
'body else's land. Everyibody is a 
farmer. The richer sections were a 
'bit nervous and apprehensive for 
,some ye~ at the time of the budget 
t every year. Various people have 
suggested that, after so many years, 
'the more afttuent section, the richer 
section qf the farmers, should be 
'brought within the tax net, and they 
. were a ~ensi e  B,ut nothing has 
"been done. They have been let oft 
acot:.free. I think ' Mr. Venkata-
'raman should tell us wl1ether this 
duent sectIon of the :farming com-
.-unity 'has now become a sort of 

seered' cow, which" is never' to ':be 
touched.' 'So, they' o ld ~ e dancing' 
with joy, I am quite sure, beCause 
all the subsidies which are given to 
them over so many years are con-
tinuing and no new impost is made 
on them.. 

Thirdly, of course, there are our 
old friends, the big business. Need 
I talk so much' aloout them? This 
budget, by and large, I should say, 
has shifted the reliance that we had 
on the public sector for mobilisation 
of resources; ,that emphasis is being 
shifted through this budget from the 
public sector to the private sector . 
The main reliance of the Finance 
Minister now on increasing produc-
tion and on getting resources is not 
on the public sector, ibut on the 
private sector. It is as though the 
public sector has become a drag, has 
become a kind of unwelcome bunden 
on our shoulders. That public 
sector, which Pandit Jawaharlal 
Nehru had visualized as the com-
manding height of the economy, 
decisively deciding the direction in 
which the country would go, is no 
longer considered to be that by our 
Government. Now the main 
emphasis in the budget 1,; on how to 
~ ease, how to placate tlhe private 
sector, so that they would come 
forward voluntarily to help in the 
!process' of investment and growth. 

Of course, there is nothing llew. 
Last year also Mr. Venkataraman 
had placed great faith on them. 
During the debate last year I had 
asked him, suppose they do not play 
fair with you, you are Pllttin.!J.... so 
much confidence and faith in them, 
these gentlemen. these Tutas, Birlas,-
Dalmias, Goenkas, Singhanias and 
so on, suppose they do not play fair 
with you, suppose they consider 
their oWn profits to be much mOre 
important than the welfare' of the 
country, then what will you do. 
because your, ~al~ lations will go 
astray, and Mr. Venkataraman 
replied, and that is why I say' he Is 
a good man, be said in the House 

, ," -'in that case, I· will have to lo;·1f 



my. ~ iatioa  goes . wrong, then 1. 
will' hpe to,(j"'. .011.. this particular 
p¢ntJ I· want to . ask him whether in 
the last one year, let bim put his 
hand on his heart and tell us 
honestly, whether he thinks that 
big business, these .. lJlODopoly houses, 
these big' 'business concerns did what 
he expected them to do. I think he 
should be honest in telling us about 
ibis. 

Now I do not wish to go through 
all those concessions, which are 
listed in the budget. They are 
heavily slant~ in favour of the 
private sector. There is no doubt 
a,bout it that he IS relying on them. 
For example, I would say that to 
that extent, it is really, if I may say 
so-I do not mean ~ny offence-·a 
gambler's Budget. You are gambl-
ing. There is a dangerous element 
of gambling in it which does not 
hold gOOd for the nation's economy. 
The forces whom you want to I'ely 
on mainly are undependable and 
Unreliable. That is why I am calling 
it as a gambler's budget. With the 
best will in the world, you will be 
let down by them. For example, it 
is a good thing,-of course compell-
ing circums.tances have brought us 
to that, not only us, but other coun-
tries also, -that you must try to 
step up your own indigenous pro-
duction of on obviously it you 'W'c1nt 
to cut dOWn on imports at these very 
high prices. Unfortunately, perhaps 
nobody in. the world was able to 
forecast this energy crisis which 
would develop one day particulady 
when these Arab countries of the 
Middle-East would stand up on their 
own legs and say that 'we nre_ 
masters of our own oil and we will 
dictate terms'. So, we are lagging 
behind no doubt. Now, we have to 
make ~  that leeway and the Minis-
ter knQwfiI better than I do that no 
amount of imports which we can 
arrange to get from various friendly 
countries and· so· Dn will do, we have 
to do that as a short-term measure, 
but that can never be a substitute 
-·fordeveloping your own idigenous 
.oil resources and standing on.' your 

\ own teet. . But. -here' -we wanted' .tOr· 
hear from hiM smore . comprehen-· 
sive -.Statement of policy regarding.; 
our search for our indi,enous oit. 
Our own resources. our own techni-· 
cians, our own engineers, our own-. 
experts, I think, are not inferior tOY_ 
people in other parts of the world4 

~ 

who are mobilised in this Oil and' 
Natural Gas Commission. What 
role they' are expected to play in· 
this? The whole emphasis is being' 
put on bringing foreign multina-. 
tional companies to help us in pro-·· 
~ ectin  and exploring oil on a pro-
',duction-sharing basis. That eans~ 

if they find the oil, a part of that oil 
will have to be given to them. Of' 
course, we haVe not been told in· 
detail about it !>ecause agreements' 
have not yet been finalised. t know 
what will be the terms of those' 
agreements. If you are so anxious:· 
to bring these people here, then too, 
some extent you will have to accept 
their terms on the question of shar-
ing of oil. And I think that perhaps-
OUr own ONGC of course, may' 
require some consultancy and some 
expert help. That is a different 
matter. That is not the same thing 
as handing Oft!' a part of your oil 
resources to the-foreign multina-. 
tional companies. So, I would say· 
in this matter that we should rely 
much more on our own people and' 
other people's help shOUld be taken, 
if necessary, only in essential and 
marginal cases, not asking them like 
thi ~  see. Some figures have' 
been given in reply to a question 
that some 23 companies fl'om so 
many countries have already applied' 
that they want to look for oil 
because it is paying for the ~ 

because they will get part ot the oil. 
Countries much smaller than India,: 
oil-producing countries like MexicO-. 
and Venezeula have 1)ubUcl,V declared' 
that they too are willing to take the . 
help of foreign fecnno1on and aU" 
that, but they are not going to agree· 
to production sharing. They say 'My. 
oil is mY ·oil If on those terms you 
are prepared' to come and help, you' 
will be paid fees and all that, what-· 
ever it is, but you are not going to--
get a part of my oil t It tbey calt1 



'.{.S1b.ri Intinjit GuPta] , 
take a' ,stand . lik;e ··that, India which 
js a much bigger country, 1 think, 
. ·.can a1so tare 8 much fumer stand. 

'Thentbere is the question of 
-str-ong support to export promotion. 
. TBis is 8 running trend throughout 
'the Budget proposals. EXports must 
· be stepped up because we have got 
'such a big adverse balance of trade. 
· But in tbis, what are you dOing? For 
example, about these free trade 
· zones you are saying that any con-
-cerns whieh are located i.n thc~e fre<! 
trade zones and which manufacture 
fOr export purposes will be given a 
complete tax holiday fOr five years. 
'''That is the incentive. You want to 
bTing them into toe free trade zone. 
I am raising the question as to 
'whether the development of such free 
'trade zones is not possibly going to 
add to regional imbalances in this 
·country. What happened in the days 
· of the British? The way the British 
had developed their railway system 
and ports at Calcutta, Bombay, 
"Madras and sO on, what happened? 
All the concentration Of industry, 
'tbade and business took place ir. 
these particular areas for which we 
'are paying even now. Though I 
'belong to Calcutta. I am saying it 
'now. Are they not areas of con-
centration of trade and industry 
which are out of 'balan·ce with the 
hinterland of those areas? In 
'Calcutta don't we see that lakhs and 
-lakhs of people from Uttar Pradesh, 
Bihar and Orissa, all these people 
who have got no other avenues of 
employment and earning, are drawn 
like a magnet to the huge metropolis 
· Of Calcutta because aU the industry, 
trade and business is concentrated 
there because of the Calcutta pOrt 
· and the raliway System built up by 
British? Did it not contribute to a 
'Tegional imbalance1 If you are going 
to create this kind of free trade 
. zones in certain port areas, in 
certain coastal areas, where all the 
· trade and industry shoUld come and 
epneentra1te, according to them 
"beeause they will ·be given a tax 
'holiday fOrlve yea ~ I. Should .»ke 

+.' . . . -

. to .kno1!7, what PrecaUti(mSYDU81'8 
loin. to take' flO· see that. this : doe. 
not· contribute further to. reliOn&l' 
imbalances. " " 

I am not talking .wbout the Si~ 
Five year Plan because it is the fate 
of this sovereign Parliament of Indi_ 
t'hat upto this day we were l1ever 
given an opportunity to discuss and 
debate that Plan 'before it was 
finalis.ed. It is an extra-ordinary 
state of affairs. I cannot ima,gine it. 
15 or 20 years ago, the Government 
itself used to take an initiative io in.-
troduce debates and Ciiscussions in 

~ this House at the draft stage of the 
Plan. The Third Plan and the 
Fourth Plan were discussed' in this 
House. What is Parliament for? 
The Government should listen at 
least to what the people in the 
House say a'bout the draft of the 
Plan, their suggestions, their criti-
lCisms and their recommendations. 
Nothing was done. Now, it has gone 
to the National Development council. 
They have put a seal on it. It is 
finalised. The Parliament has not 
been told to discuss it. It is a 
strange thing. We have raised it so 
many times in the Business Advisory 
Committee,' to please fix some time, 
during the last session and during 
this session,  so that the House gets 
an opportunity to discuss the Plan 
and enough time could be found.. 
But that has not been done. Is the 
Plan a matter of such low priority 
now-a-days? I do not want to say 
anything about the Sixth Plan. What 
is the use of giving us that book 
now after it is all over and done 
with. These are the questions 
Which naturally arise. 

About the definition of f;mall-scale 
industry, investment in machinery 
and all that, it is being raised from 
Rs. 10 lakhs to Rs. 2G lakhs. to make 
'hem eligible for some concessions 
available tasmall-scale industry. I 
do not know what is the intention . 
Mr. Venkataraman should tell us. I 
do not know whether an industry 
with an investment of Rs. 20 lakbs 
'C&ftreally_ .' be called ,. a small-scale 
industry ... When we think of s~



·sc"· ~ ene l S,  some :ldDd:'oi'a 
~  -'eemesbefore our ·eyes. . We 
bow . ·that many .,of them .re not 
able to mvest Rs. 20 1akhs. There 
are only bm4mi people. There are 
-.0 many so-called small-scale units 
functioning which are only benami-
dMs, b'eftclmis of the big units who 
. 'have -set up so-called small-seale 
units under a different sign-board. 
Rave Y911 taken any precaution against 
that to' make sure that it is a bona-
fide, genuine small-scale unit and 
not just somethUJg which is being 
propped up by some big business 
houses. We are not told anything 
about it. 

What about the traditional dis-
tinctions which used to be made 
between priority and non-priority 
industres? Some regulatory role the 
state is expected to piay in planning 
if you want a planned economy. 
Some regulatory role has to be play-
ed by the state in deciding the priori-
ties of industries, which are priority 
industries, which are non-priority 
Industries, which are high-priority 
industries and which are low-priority 
industries. r find that this tradi-
tional procedure which we have 
followed over so many five .. year· 
plans in the past is now being given 
up. You are preparing to give it up_ 
It is just said thaf' dozens of indus-
tries which used to __ be called non-
priority industries could no longer 
be called non-priority industries and 
they should be brought into the 
pJ,'iority list and given so many tax 
concessions and benefits. So, I 
really do not know what you are 
trying to do. You should tell us. 

In the case Of- import sUbstitution 
also, a poculiar contradiction is 
develOPing because one of the major 
l c~ of revenUe on whicb you are 
loing to .depend in 1981 .. 82 is your 
ftVenue from· these impett customs 
duties which YOU have increased 
with auxiliary duties and all. that. 
Naturally, Mr. Vertkata11lrnan knows 
Well that our ~ biU which Is 
.... d,. very big, it I'()illl t" 'laCO_ 
ttil'rer because unfortunatel:y ihese 

,:eountrles·'·from ~ to  -·we . -have to .rt, many of:1bem, are developed 
countries· and we' know what they 
are' doing. for t~e world economy: 
today. They are putting up prices 
of all their exports to countries like 
ours. We have to buy at m.uch 
dearer rates from them and' our im-
port bill is going up all the ti e~ 

But. in the calculation o! the 
Finance Minister on next year's 
income, tliese customs duties do plaY' 
a major part because we are getting 
so much from the import duties! 
That means the Government also 
will encourage more imports so that 
they will .get more duties .. _ out of 
those imports and show them 
on the revenue side. 

It is inevitable because you are 
hard-presed for money. YOIl have a 
huge gap at deft cit of over Rs. l~  

crores which you have shown. There-
fore, there will be a tendency on your 
part to increase the import duties, the 
customs duties and also t.:> increase 
your imports, so that out 0 ~ those im-
ports you will get more customs. That 
is the position. 

This is not going to lead to self-re-
lian-ce. Just now I was reading in the 
newspapers that it is good that W9 ~alk 

about selt-reliance. But we :n!.lst pra-
ctise it more consistently. The Hon. 
Minister comes from Tamilnadu. For 
the NeYVeli proiect. you have ure" 
to import electric generators . and 
equipment from abroad. When tbe 
whole thing can be manufactured in 
this country by our Bbarat 
Heavy Electricals on exactly the 
same speCifications, why are you 
going to import this type 
of equipment at suCh. a high cost? It 
can be manufactured locally, indi-
genously. in our own COU:ltry. What 
is the purpose behind getting it im-
ported from abroad? One purpose sure. 
ly there will be that you will get some 
revenue out of the customii duties. I 
should imagine that this is a very dis-
torted and contradictory way of ~l n .. 
cin, your Budget and that it is done at 
the cost of self .. reliance. . 

I 'hu1d Uke te point· out that mudl 
freedom is being .• Iven in this Budae! 



to privlrte co an~  to collect de osit~ 
, from the pubUc. ,This,' is;l dlvelsiun 
fnm. Gur nationali8Ell1 'hankin, System. 
tt ,means that you are, 'encouraging 
them ,not to put their nloney in the 
banks but to invest tnat ~oney with 
the$e, bi, companies which are every 
day issuing big ad e tise e~ts in "the 
newspapers offering 13 per cent, 14 per 
cent and 15 per cent intet ~t  They ask: 
"Why do you go to the Banks?, ·!,Ju P\lt, 
the mQney here in. the private com-
pany." That is being encouraged by 
you. That should not be' encouraged in 
this manner. You see your own-Bud .. 
aet is giving them a chancE. This is 
ODe 01 the reasons I think why the 
thrust on direct taxes is so much less 
in this Budget. You want to ~ ~a e more 
money with 'People so that they would 
be tempted to deposit it ,not with your 
nationalised banks, but with these i~ 

vate companies many of which Ibave al-
ready been accused of "indulging in 
malpractices with the pUvlic money de-
posited with them. You said that reduc-
ing that iDClJme-tax s ~ha ~ on the 
private companies .from 7.5 per cen~ to 
'2.5 per cent will leave more moOney 
with them and, therefore, it will in-
crease their available fuuds for fur-
ther investment from their own re-
sources. I want to know what is the 
guarantee on that? What arrangement 
have you made in the present system 
and what power have you goe to see that 
the money .that you l~a ... e to them, 
which is added to their profits? is 
really to be invested, ploughed' back by 
them? I ask this question becauSe YOU 
have not put any ceiling on cpvidents. 
I quite understa:td if you impose some 
ceiling on dividents that 1hey ('annot 
payout their money as dividents 
to their shareholder beyond Q certain 
percentage. Then, what will they do 
with the 'rest of the money? They might 
be induced to reinvest it, plough it 
back. But, when there is no ceiling on 
dividend, they can go no distributing 
as dividend any amount of money to 
their shareholders. 

There is no restriction on the issue 
of bonus shares. Tiiey can go on tak-
Ing as lIU,ch money as they like out of 
reserves, 'converting ittto bonus shares, 

,~~~) 
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dlstribuUDiC it arid ayin di i~an 
that.' I hatl' Do tpne., , othen iae , ~, , 
would give you ftgures to reveal how ' 
bon\1S shares are hein. issued bY-theIe 
companies. This is a Iarttastic, busi-
ness., In 1979-80 and upto the 28th 
Februray, 1981, in this wbole pedodp " 
568 private companies were al!owej to 
issue· bonus shares of Rs. 231.52 crores. 
During 1980, if you leave out the 
Janata period-I hold no blief for the 
Janta Party-I may assure you; I do 
n,ot joi:l in this controversy whether 
they are better or you are hetter; ":>oth 
have done enough damage .. 

SHRI R. R. BHOLE (BombaY 
South Central): You were with 
Janata. .. (Interruptions) 

SHRI INDRAJIT GUPTA: We never 
joined the Janata Party. You should 
know your politics better, Mr. Bhole. 
I speak in front of Prof. Madhu 
Dandavate; he knows it very wt·ll ..• 

PROF. MADHU DANDAVATE: On 
the contrary, he was with you 

SHRI INDRAJIT GUPTA: We were 
with you Mr. Bhole tor a long time,. 
not with them. 

During 1980, up to the 2&th February, 
1981, 305 companies issued bonus shares 
worth Rs. 143.87 crores. They are not 
ploughing this money back. This 
money could have been invested hy 
them out of their rese,ve:) but they 
are converting it into. boY{us shares. 
What is your assurance, y\lur guaran-
tee, that this money yoa are leaving 
with them to add to their profits will 
really be plougher back? That i,) why. 
they are dancmg. If they are dancing in 
the streets, it is not surprising at aU. 
Among them, you will find..-I l" .. ave got 
the list with me 80 many well kn'l>wn 
foreign multi-nationals, their subsi-
diaries, their branches, all the big busi-
ness groups; even concerns which ha,,'e 
been under lock~ t for six months and 
eight months continuously, hgve issued 
, huge bonus, shares; the Birla's Kesho-
ram Ind\1stries & cotton Mills in Cal-
cuttal and tJae Hindustan Pilld:lgtoQ 
Fibre Glass Works has been under 
lock-out tor the last· one year; there 
bas been no production; but tbeY .m 
issuing bonUs abares 'North so· maD!' 
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lakhs·' Of .. · ....... ·,AIl · ... ·.will1b. _~  
nditIid.!You·:wUl _dO .atiJtldac . .'to 
ebeck t ~ tb.iAfs?'"ls it -so? .' '. 

. SQmebody referred-. here to the fact 
that tM mass of, the peOl)le in ttiis 
country are really concerned with 
prieis of everyday consumer goods and 
~tial . commodities. For that, of 
course, this 'Budjet otters no hope at 
aU, because, Mr. Shukla has made it 
categorically clear in this House the 
other day that, as far as the public 
di.-tribution system is concerned, they 
are not going to .. 10 beyond where they 
are today, they are not going in for 
anY more comprehensive public distri· 
button system, they are not going to 
take over t.he wholesale trade in essen· 
tial commodities, they are now inviting 
other private parties to open distribut .. 
ing ce-:ltres-cooperative distributing 
~nt cs, 

People are happy, of course, that 
additional excise duties r.ave not been 
imposed this year. But it was correctly 
pointed out hy Mr. Ravindra Varma 
that ,10 relief in excise duty has been 
given either. '!'he entire burden of ex-
cise duties which was there and which 
you should know, accounts for 16 paise 
in every rupee: in every rupee v. hich 
the Government collects, 16 paise in, 

that are no account of excise duties 
while only set'en paise in that rupee 
come from the corporate tax. that is, 
o~ the industry. This remains as it 
was as far as the excise duties go. 
But the share of the corporate tax bas 
been reduced further, dnd I want to 
know why Mr. Venkataraman is doing 
tlds; when your own Ministers' are 
every day gi vilt'g figures in the House 
in 'reply to questions that the assets o~ 
tbele big business houses are cootinuu--
lly going up to astranomfcal ftaures, 
why is no extra tax put ~n them? Who 
is ·to pay for this 'effort to rake the 
cOUIltry out of Uti. crisis? Tbey are 
not to pay at all! In 1972, the 8setts of· -
Ta" and Birlas to th~  these two 
houte&. ,as you know, e ~ Rs. 1,231.35 
crQJes iDd by '1971 . these a ... ts bave 
c"-. up to Rs. 2.273.16 erores-of these . 
t~ o sel  Mr. SlIlv $b..anIlar. our 
~ e for CompW Affairs,. answer-
Inc .... a· question OD the 24th February 

~  

here ~l have ~t it a,li$wer with me.-
!WI Sa1dtbat ·the'rataS· .assets 111·1978 
amounted to RI .. l,i02j 1 Crol"e8. But-
I want' to draw ~ Venkata a~ n s  
attention ·to this that In the New Yqr1C" 
Herald Tribune of December 1979-
some date in December; 1 can give you 
. the exact date later on there was a ._ 
big advertisement-'appearing on behaU 
of the house of Tatas. .\nd in that ad-
vertisement they are claiming that 
their assets come to Rs. 2209 crores 
Whereas Mr. Sh2 v Shanka:' has said 
here that 'it ("omes to Rs. 1102.21 ·cro-
res. Who is telling the truth--I do uot 
know. AccordIng tc) (he official figures 
given here, according to the TATAS it 
is only half of their real .lssets. But on 
these people you do not wallt to in-
crease in the slightest the burden of 
corporate tax. In tact, th~y have been 
given more aud m{)re conce;sions and 
holdays. Finally you are h.1ping that 
more money will be left with them and 
that they will use dutifully for the 
good of the country by investing. Why 
should they invest?, They will distribute 
it aa dividends. They will iJsw:! more 
bonus shares. Their records do not 
show that they have ever ~t the good 
of the country at heart. So I do not 
want to take mucn more time. 

Everybody has referred to the fact. 
Wby did I call it a 'gambler's budget'? ' 
Because of these uncertain elpments in-
cluding the Bearer Bonds from which 
you expectRs. 200 crores this year and 
Rs. 800 crores next year. It is a specu-
lation. To put it mildly, it is a specula .. 
tive and gambler's attit ~  We maY 
get it or we may not ,get it. You may 
not be sure. You are .H:Jlancing your 
budget like that. To-day is what? 11th 
of March. And the year will end on the 
31st March .... 

SHRIMATI PRAMILA llANUAVATE: 
There is a strike to-tiay. 

SHlU INDRAJIT GUPTA: By the 
31st of March. you are s ose~i tCt get 
Rs. 200 crores out of these Black 
Money Bonds. Now I heard Mr. Ven .. 
kataraman ~iyin, in the Budpt 
speecil, 'We have got Rs. 54 crores! 
But the newspapers are reportinl :that 
it is only Rs. 34 or "'36 crores. .All rl&'bt. 
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eveD it it Is Rs.54 crores, so 'in' the 
,rest of the 20 days i(~h are left, you 
are expecting Rs. 150 crores Inore. And 
next year you are expecting Rs. '800 
c o es~ You maY get it. If you let it, 
aU the power to you.r eihow. That is 
why'l call it a sPeculaiive and lamb .. 
ler's ~ d et  You are gambling. 

You are gambling also for your ex-
pectations of i'o'reign assistance. There--
fore, you have said quite significantly 
that this time we will have to go more 
and more for Joans to the international 
commercia} markets. From the interna-
tional banks you will have to get at 
whatever rates of interest they charge 
because about the loans which are to 
come from the International Monetary 
Fund and the World Bank or the Uili-
ted States 0; America you are not e~ y 

sure. You are 110t sure what they will 
&ive a':ld what they will not give. Mr. 
Ronald Reagan has, after assuming 
office, alrt'ady said that one of the com .. 
ponents in the programme by which be 
wants to salvage the American econo-
my and put it on its feet and save it 
from recession is a drastic cutting down 
of foreign aid. You know it. On the one 
hand more arms expenditure and on 
the other hand, reduction of taxes, re-
duction of rertain taxes on the people 
a':ld thirdly cutting down of foreign aid 
You do not know wh3t yo:! nre going 
to get. But you have put in ;,;,n amount. 
You have put in an nmount for black 
Jponey. You have put in an amount 
which you expect from these prIvate 
big business people. The whole thing 
,is a gamble .•.. Yes, it is a gamble. 
Sir, this is not the way. I think, a 
good accountant balancec; his books. 

I 

Finally, 1 would just mention two or 
three things which do not appear any 
where in the Budget !oOpeech. Tnere is 
no mention of remunerative prices to 

". the farmers. It is true our agricultural 
production has gone up due to a num-
ber of factors. Everybody welcomes 
that. But if you want to shift the ba-
lance of poverty and prosperity in the 
countryside, in this vast r.,llntryside to 
whicb 'GenSparrow vIas e ~ n t 

where 70 to: 7'»81" ent ct. t~ ',coUritJ:p' 
POPUlation livel. Catl It'tre' done .... 
out some land reforms' beine ,cafiied 
out? But there is nothit.lg here _aid 
about land reforms. ·fbe poorer bave 
to be broupt into the ,: pi'!ture. You 
cannot give concessions 'only t4) the at-
i en~ sections and gi'Jing remunera-
tive price for their producp is equally 
beneficial to the rich fa.mler as well as 
the POOr farmer. At present, very Of-

ten they-'are not gettiDg even the 80-
called minimum support prices which 
are announced by th~ Agricultural 
Prices Commission. Gen Sparrow was 
very keen on this that there should be 
no imbalance between the rural and 
the industrial sectors. B:Jt, what is 
happening? There is a Bureau of Indus-
trial Costs and Prices. There js a sland-
ing machinery called the Bureau 01 
Industrial Costs and Prices which has 
been charged by the Government witb 
keeping regular traCk on the index of 
praduction costs in the world of indus-
t.ry and whenever they (:{cJsider it 
necessary if they find that the cost of 
production bas risen, they sanctioll fl 
t~ the  rise in the prke 0:1' industrial 
goods. This is happening all the time. 
Why should there not be a similar 
machinery for the agrarian produce? 
The Agricultural Prices Commission is 
not given any such responsibility and I 
think their hoax is proved by the ~ct 
that they announced Rs. 12 or 13 a 
quintal for the sugarcane. Now wits' a 
little bit of agitation in six or seven 
states, they had to go up to Rs. 23 cr 24. 
Has that resulted in finishing off the 
whole sugar busi';1ess? What is it? They 
were bein, fteeced earlier and they had 
bumt theIr standing crops in their tilda. 
At that time, the price had gone down 
to Rs. 6 or 7.1 regret to say that Mr. 
Charan Singh was then here in power. 
It should not have. happened. But. then, 
the Acricultural Prices Commission i':l 
their great wisdom fixed the price at:as... ' 
12 or 13 which is totally an uneconomtc 
price. Throughout that period. when 
they were being fteeced, the sugar a ~ 

selling out in the market at Rs. 8 or 10 a 
kilo. What kind ()f system is this, A 

,~ . ..eugar miD manager In U.P. told me tljat' 
his· cost of production in the factorY tor: 



a ~ ~~ _~ a ~ i o  WU,should • 
t e, ~ , ) ,,~the . market. the-
sua.rat . RI .. 8 or 10 a ·ldlo?· .Who is res-

n i~ t.or this? . 

The Airicultural Price, Commission's 
,compositio;l should first Qf all be chaDl-
-ed, in illY opinion and it should be made 
nlore representative of the difterent Te-
,gions of the country. It is now heavily 
loaded in favour of one reSion of the 
country. Secondly there are different 
~ o s, different produce growo in diffe-
rent parts of the COlDltry, commercial 
-crops, particularly. Secondly, the COlll-
-mission should have powers like' the 
Bureau of Industrial Costs and Prices 
~so as to kep a check on the cost of pro-
duction and on the cost of inputs  and 
,on the other difficulties that the farmers 
are aci~  On the basis of a constant 
increase and, on the basis of some 
'SCientific pattern, the price should be 
'VIOrked out at which the farmers should 
get. 

There is no mention of that here. By 
.the way, I forg-ot to ask-a question has 
been 'raised in public about this money 
that you will get out of the bearer 
bonds and this is out of evasion of 
jncome-tax-whether you are going to 
give anything to the States or not? I 
thi.nk they are e:ltitled to it; they are 
entitled to a share of these proceeds just 
llS you give the share of the income-
tax proceeds. Mr. Venkataralllan, you 
bave not mentioned anything about this 
at all. I think they a ~ going to be de-
prived 01 this and that win cause a lot 
of trouble. You are ringing the bill 
quite justifiably and so all I wish to say 
fbally is that there is no~hin  in the 
budget to combat the inftation at all. 
About employment opportunities and 
all that we beard last year. But, down 
below, nothing happens; notbing moves. 
But, as far as the in1lation.:: . .(oes, . ot 
course, the very nature of the economy 
is such that there is depentie:lce-on 
tho.e forces which a:re Interested in 
t~s  They have &ot a stake in in1lation. 
Dependence on them is heavIly tncreas.. 
ed 'byYQU .. , Last Y.ea,r" I had pointed it 
out· that-It was \Vl'orig to think that in-
ia~ na y e llo ~, ... ~~~ every ~tl l 

~  . . . . 

01 :·the .JJeOp1e.. _t" it, ,:doeI ol~ . Tbt8 
burts the people' who· 'are' Axed income 
groUps; it 8lso-hurts tilt! poor PeGPlfL. 
It does not hurt in anY' country of the 
world where inflatiOn takes lace~ the 
section of big money, big business ~ 
terests who make a maximum profit ill 
the inftatia:lary period and even at a 
lower production. By restricting the 
production even, their profits i'O--UP: 
their money value goes up. WhY shoulcl 
you encourage these elements, these 
forces? That will only-stoke the fires Of 
inflation further. 

I will conclude by reading out JIle 
paragraph from the speech I made m4 
year. That was on Mr. Venkata a ao~  

first budget. It IS just at the end. I 
am not to extol myself but I would like 
tc remind him by quoting: 

"Taken as a whole, this budget, I 
am afraid, in another six mont .. 
time. will land this country in a much 
worse crisis. Inflation will go com-
pletely out of hand, I fear. Some 
people will suffer, some people wi1l 
prosper as a result of it. That wm 
only accentuate the tensions and 
confrontations in this country, which 
n() body can preve:Jt. These are not 
things which are engineered by some-
body by some conspiratorial method .. 
This is something working within the 
e~ono nic system itself and people 
find that they are being denied at 
minimum due, while certain other. 
people are makin, hay while the SUD 
shines .. You cannot prevent social 
tensions and confrontations from. 
developing within the society. The 
poor people, the ordinary worldq 
class have certainly a right to fight 
for their rights and their dema:tds". 

And before the year was out because of 
this inflation you see on the one hand 
people were gettin, restive and on tbe 
other hand from December .last on ~ 
Government decided that it is no. uie 
keeping that ,Bhoothalbgam Commltiee 
Of Janata Government just· 8J __ . 
in the .cup-board. It is better t. 'br!DI" ' 
out, n~ to use the same ne~_, h •. 
tbaUnaam Committee but t.ake .•. 
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_uee of it' and trY to imPose tha,t on 
·'tbe'workiIi, 'claSs which YQU a're·trying 
to do and which 'we are see~n  'from 
Ja:luary onwards. This is not just an 
accident that is tamg place-
the Bangalore' strike or the 
LIC thing or the Ordinance 
wb.ich yoU have brought and the 
.similar ste'ps which you' are now plan-
Ding to adopt. This is what I said. 
You wm try to solve this crisis at the 
expene of these people by reducing 
their salaries, their bonus, their allow-
ance and all that a:ld then social ten-
sions cannot be prevented and thel'e 
will be conflict and that conflict will do 
alO good to us and certainly will do no 
good to'the public sector. But that per-
haps does not worry you because you 
are not obvi<,usly co:lcemed so much 
with the public sector. You are concern-
ed ten times more about how to get the 
private sector a helping hand, help 

them and rely on them. 

Therefore, Sir, I conclude again by 
saying what I said in the beginning that 
this is a gambler's budget. He is a good 
ma:t but he should not have gone in fC)r 
this type of gam.ble with the 
nation's fi';.lances. It bodes no 
lOod. The main elements on 
which he is relying are specu-
lative elements. While that will help 
Jdm to do some populist gimmicks, he 
has not been able t,o put across some-
thing for which Members of his party 
clapped so loudly on that day. Basica-
D,:v. the direction ft whiCh the economy 
II being taken is something which. wor-
ries us very much. Of course, he will 
say that you are suffering from some 
doctrinaire ideas arid all that but maY-
be we are still convinced of those ideas. 
Therefore, we will cQIltinue to oppose 
the main direction of this Budget. That 
Is all I wish to say. 

SHRI KAMALUDDIN AHMED (Wa-
raOJaI): Mr. Chairman, Sir, I rise to 
8UPJ)ort the Budget a:ld at the same 
~ ,~onl at late the Prime Minister 
~~  tb.!, l'inanc:e Ministel' for ~sentin  . 
~ et~ i ~y ~  Budget. I come from a 
.... te wblqh, has sent a WI- nt i~ ot 
teO»Je abroad' for employment and 

bd.e .. ~ .1' woUld· ~ ke to il e .. ,,. •. , 
81i,gesttcms with' el~l d to ib8:Fbi-_' 
Mbistry tse ~ The · sbat'&of rSnittan-
ces of Andhra Pradesh will 'Dot 'be 1eIi 
than 500 million dollars. Although a 
large number of .People who have aone 
abroad sE'nd regular remittances yet 
they get a shocking treatment on their 
arrival at our airports. I wish the hon.: 
Finance Minister could 10 incognito to 
the airport and see the position for 
himself. Our own people when they 
come back to this. country a ~ treated 
like cheats and thieves. It is a very 
sorry state of affairs. I would request 
the hon. Minister to see to it that they 
get better treatment. VerY clear-cut 
baggage rules should be framed with-
out any room from discrimination be-
cause wherever you put discretion there 
is much scope for corruptiO:l. 

We must have only two categories of 
baggage rules. Either we must permit 
them some articles or not permit them 
at all. There should not be any slabs 
of duties, so that the officefs are lefl 
to use their discretion" in a very arbi-
trary manner and resort to corruption. 

The other thing to which I wish to 
draw your attention is the p'rocedural 
restrictions which the Reserve Bank 
of I:1dia puts on the investments by' 
con-fesidents. If a non-resJdent Indism 
wants to invest in this country, even it 
he gives an undertakbg that he will not 
repatriate the investments or the profits· 
accrued thereon, there also, the Reserve 
Bank has to permit him. The procedure 
is very cumbersome. Instead of encOura-
ging a non-resident to make investment 
b this cOl,lntry, rathe:r, OUr rules are-
such that these peoPle are discouraged. 
1 know an instant' case where an. indus-
try has. borrowed some o~ey from a 
non-resident Indian who is one of the-
owners of that company. The RBI 
issued notlC'e saying: "Why have . yOU 
. borrowed mo:1ey!" The nde~aldlll bas-
already b"n that nc;. money wlll' be 
repatriated baclt, Then, why have ~ 
thee reatrlctlons? We must tathef a~ ,  
rules and ~ oced es Whleb .ould''''' 
courap .thelr 'remittances and ~, ot 
, foreign .XCl\aU" Jnto the eoun&.Y. :Sitr 
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. t l co ~ ad~ ed  ~e kno  ~ 
we 'lmQw ho)vtiluch we, had . to. pay 
~ e ~ ~  petroJeWl i~ .. 

So in these c'ircumstances, we must . 
think Of ftDdina Out ways and means o,f 
hi&villl larger remittances into our 
country by non-resident Indians. 

Coming to trade with the Middle 
.East. I submit'that our share of trade 
is unfortunately less than that of For-
mosa "and Korea. It we see the amount 
.of trade that India is having with the 
Middle East countries, it is not even 
5 per Ce:lt. The Indian traders who 
have done trade with Middle East have 
spoiled the na ~ of this country. Now 
the position is that no Middle East 
~ nt y is placing order on f.o.b. basis. 
The result is this. Our trade with these 
'countries has gone down cO:1siderably. 
For the fact of proximity. for the fact 
'Of our relations with them for centuries, 
our share of trade with them should 
have been not less tha:1 50 per cent. But 
unfortunately this is not so. So, what 
[ would suggest is this. We must have 
'Certain rules and regulations withre-
gard to foreign trade. And the Govern-
ment should take the responsibility I()f 
.quaHt,. . control. The same ar1lc1eI III 
are liven as samples should be sent 
abroad. I':.l that case only our trade will 
improve and we wUl be able to earn 
!Considerably from these countries. 

I welcome tbe proposal which the 
J,(Jl1. Finance Minister has made for re-
~ an sin  the LIe. He said that they 
14re ~  to have 5 units of the LIC. 
lsu"4!St :Ulat in addition 10 these five 
~ts, . they sJtould have one more unit 
:ior on esi~nt Indians' lns anc~  

Now. We are collectin« .. ·the Emigra-
"tl0ll feea of as 1400 Irom the emi-
..... But in many caSes theY' are 
.... ,. let oft. Some J)eftple '08" th~ ""81 'aDd' some· peele do 'notpay it. 
._ ' .... on 'is that· &11 those who go 
;&broad. . must ANt ~ it e tileInselves 

'. and· dter tbia iDsurance oplJ··tbe7 call' 
. leave ihe ~t  .A few' ta o~ pe0-
ple WhO' ue :abroad no~ sbculcl 'insure 
themselves: and I ··thDk u they: .are 
in;ured a cOnsiderable amount: i,r J110Dey 
wilIeome . to this country. I ~ 

tbatone more Unit of LX.C. mu,t be 
fhere to deal with the non-resideD1 
people. 

Slrt I would like to draw the atten-
tion of the Finance Minister to the 
problem Of rural water supply.' NoW' • 
even after 33 years of our i!1aepen-
dence. there are thousands of villaees 
where there is no protected' water 
supply. I sug&est that we should have 
a Corporation tor Rural 'Vater Sup-
ply like the o~ that we have that is, 
the Rural Electrification C'.orporation. 
Let this Corporation be put in charge 
of the cluster of villages and provide 
water supply  to the villagers. 

Now, with regard to the cotton that 
is lying in our State, I may point out 
that there is a lot of malpractice going 
on in the purchase of cotton. I request 
the hon. Finance Minister through 
you, Sir, that he should come fa the 
rescue ot theSe POOr farmers and see 
that the cotton that has niled up there 
is purchased and the people are reliev-
ed from the anxiety. 

SHRl T. R. SHAMANNA (Bangalore 
South): Mr. Chairman. Sir, I am. 
thankful to the Speaker for having 
liiven. me some time particularly to say 
a few words in I"Iespect Of the strike at 
B8i1galore, by the workars or the pub-
lic sector industrtes. It Is a matter of 
great regret that even lhoU,lh 75 days 
have paSBed, there Is no siRn of the 
strike being eiided -and it Js un1ortu.-
nate that the country ha lost lnore 
than Jl.s. 2,000 crores worth of Produc-
tion and the labourers also have lost 
their wages and they are . entangled 
themselves witk some debts and aU 
that. I would ~ y .much like that Uds' 
Uovemn:umt should have' taken . steP.!l 
10 See that this strIke is sorneb«lw 
brought to the ftnal· ~nc n this. eo~ 
.nectiro, I' find . th~t instead of bavi_ 
a nelOtiatea aett1ement wlUi U. 
o k ~ . attemptS' have een~  ~t  

Bee how best tbe itrike cOUld"be'bro-
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kell and !lew best the labourers are 
mBde to obey the manaaement. I ani 
particularly sorry that a rulin& party 
Member of Parliament who happens to 
be the President of the Trade Union 
took a leading part in ,seeing that the 
strike fizzled out. He tried bis best to 
create disharmony amongst the work-
ers themselves so that the strike could 
be crushed once for all 

1'.00 'Jus. 

The labourers, the workers WE:re 
'united and nothing could be done, 
but one thing that has caused an-
:xiety is the efforts that were made 
to break the labour class. Persons be-
longing to the ruling party have 
pasted posters in the workers colony 
and it is unfortunate that the la-
bourers and workers have been 
threatene:d, particularly those from 
Tamil Nadu and Kerala, that they 
would be driven out of the dty if 
they did not behave better. It is very 
unfortunate that in a big metropoli-
tan city like Bangalore such threats 
are given. It may give roOm fOr some 
rowdy elements to take advantage of 
this and create disturbances. I am 
told that the same persons who raid-
ed and attacked the Deccan Herald 
newspaper did this mischief also. I 
was in Bangalore for five days dur-
ina the last week !Ind I am pretty 
certain the work is that of the 
goonda elements whch arE:' related 
to some seotion of the ruling party. 
We should not allow such thin'gs be-
caUSe it is a great danger to the 
country and such things should be 
curhed in the beginning, itself. 

Unfortunately, the blame is shifted 
10 the Congress (U). I have received 
a message from Bangalore today and 
I have' got full evidence to prove, 
where the posters were printed, who 
are responsible for all that. Anyhow, 
I would strongly urge upon the Gov .. 
ment to take stringent m&asures to 

.. see :that efforts. to encourage people 
,to ftight in the name of language and 
II!. the name of pro.vince or caste are 
Jdppecl III the bud. 

I am a, TamillaD and fOr ,enera--
tions our famlly bas Deen in Kama-
taka. 1 do not know how to read 
or write Tamil, but my wife who 
comes frQm Tamil Nadu does Dot: 
know how to write or read Kannada. 
Half of thE:' members of my family 
are in Madras. Is if possible· that 
Simply because my wife is a Tami-
llan, she should be packed back.. to 
Madras? Such things should not be 
allowed even ,to be said and the-
Gov ern mE:nt should take immediate 
steps to see that whosoever is res-
ponsl1Jle for this is dealt with seve-
rely right now. 

In this connectton, I would like 
to make an e:-amest appeal to the 
Government and to the working class 
to see that this strike is ended 
as early as possible, otherwis.e it 
will not be good for anybody. I am 
bappy that the ·Chief Minister of the 
State has invited the Opposition 
Members and has requested them to-
appeal to the workers to go back to-
work and he would take thE: lead to 
see that the matter is settled to mutu-
ual advantage. I also make an ear-
nest appeal to the Prime Ministf'r 
that no time should be lost in res-
pect of bringing an a ica l~ setUe-
·ment in this respect very so'\n. If 
thE:' workers go back to work, I 
appeal to the Government to see that 
there is no vletimisation and 'the 
notices issued for suspension and 
dismissal should be withdrawn and as 
far as ossi l~ some financial bE:ne-
fits should be given other than what 
has already been declared. And 6n-
ally, if still there is any aispute. it 
should be refe:rred to arbitration 
and according to the decision ot the 
arbitrator, . things should be settled'. 
It is necessary that there should be 
COrdial re1ations between the labour 
and the management. 

It the Management were to ~ 
foolish, if they were to allow strike 
for months together, it is n~t load 
to the, Management, to the' eol1lltE7 
and to the laboUr also. 
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Sir, in thele -hard dvs· we should 
take all 'steps to see that production 
is increased. And finally, I wish .to 
state he ~ that any amount of Dear .. 
ness ~l o ance, salaries will not 
solve the problem. ~  than 80' per-
cent of the people are not in thE:' or-
ganised field and those who have or-
ganisation to ftght for their rights, 
they are not more than -20 per cent. 
And if thE:Y are given .benefit, what 
about those with fixed ~ income who 
live in villages and persons who ara 
pansioners? If those organised get 
some increment and the unorganised 
,are not given anything and in the 
days when there is inflation \\-bieb 
is increasing year by year it will be 
a great hardship. If price; arE:' to be 
brought down to the welfare of the 
people rendering concession to one 
section and depriving the I')thers is 
not the right answer. 

SHRI R. R. BHOLE (Bombay 
South Central): Mr. Chairman, Sir, 
I riSe here to support the Hudget as 
well as ~o congratulate the Ho,'ble 
Finance Minister as well as the"rime 
Minister for having framed a Budget 
which wi!! bring relief not only to 
the poor not only to the weaker sec· 
tions, not only to the. middle classes, 
but also to other classes who deserve 
the .... relief and assistance. 

Sir, this is a Budget I think with 
a major shift and oriehtation cn the 
side of savings as well as growth. 
This is not a Budget, Sir, which 
would bring load of taxes on any 
citbe-n. In fact there are hardly any' 
taxes. That is to the extent of about 
2?1 crores of rupees and that 1s on 
account of the five per cent tncrease 
in Customs. Duty on import goods 
and 15 per cr:-nt Import Duty on the 
newsprint. Sir" therefore, this is also 
a Budget which does not load an or .. 
dinary citizen with taxes. 

This is also, Sir, a Budget with 
!onsiderable ScoPe _.lind potE:ntiality 
for employment as well as··idr ex-
port. ~ brings also into picture an 
adequate balance between the urban 
needs as well as the rural needs. 

Sir, -Jut year wilen the Budget was 
brought,many in the Opposition as 
well as in th~ country and some of 
us were e ectitll~ ~ la-rge dose of 
taxes. But when the "Finance Mini-
ster brought the Budget they were 
all relieved. This year also, Sir, a 
month before or eVE:'n before that 
people of this country and the Op-
position were all whispering 'you' 
will see what is going to happen 
when the Budget is presented in !his 
House. They e ~cted a large uose 
of taxes, but that is not there this 
year' also. TherE:fore there is hardly 
anything for the Opposition or even 
for the opponents of our party to say 
that we have not done anything for 
the poor or for anybody or that we 
inoreased the inflationary t&ndency. 
So far as benefits rOT the privatt! in .. 
dustry and the middle class are con-
cerned, there is relief in income-tax; 
there is exemption upto Rs. 15,000/-. 
There is also a rationalization of the 
income-tax structurE:' from Rs. 
12,000/- to R3. 15,00oi-. This ~ es 
reltef to a large sectton viz about 
l'S lakhs of our society, which was 
suffering from the burden of the 
income-tax. 

Then there is the 5 per cent red-.c-
tton in surcharge in the corporate 
income-tax. So far as the industry-
and so far as the small-scale in-
d st i ~s a e concerned they are also , 
givE:n much relief. Fourteen new 
group of industries are getting invest .. 
ment-related income-tax concessions. 
ThE!Te is tax holiday for units in the 
Free Trade Zone-s which he has ex-
tended to 5 years.' This budget, there-
tore, is not on the ,basis of personal 
taxation, but on consumption pro-
duction as well as export orientation. 

My friend here Mr. Int;lrajit Gupta 
was saying that this budget gave 
relief not to the poor but to the rich 
people. People had no incentive to 
depo.sit in banks, but they have in-
centive-to deposit in banks; that 
they have incentive, under this 
ld e~  only to deposit in the C0m-
panies. I might bring to his notice 
that there is now a ceiling on the 
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-interest whiap the companies will 
.ive in 1uture; It is 15 per cent. The 
},anks are also asked to increase their 
rates of interest tor penods less tlhan 
6 years. It is, . therefore not correct 
to say that companies ~il  get m-ore 
deposits, and banks will get less de-
posits. -; ,L I 

Small-scale industrjes will E 150 

get a boost, because there is con-
cessional eXCise duty for 72 articles. 
Their duty-free exemptton limits 
are now to the extent of Rs. 7.5 lakhs. 
The concessional levy would 
be 75 per cent of the normal levy; 
and it would extend from Rs. 7.50 to 
B.s. 1';) lakhs. There is also as I men-
tioned earlier, adequatE' b;lance bet-
ween the urban needs and rural needs. 
The rural em.ploymnt programme was 
initiated last year. The drinking wa-
ter scheme was also initiated last year 
This year it is Rs. 180 crores, plus Rs. 
180 crores to he contributed by the 
atates. For the drinltng water sc ... 
heme, it was Rs. 100 crores. This 
year it is Rs. 150 crOres. The special 
component plan for the welfare of 
Scheduled Castes and Scheduled 
Tribes was Rs. 70 crores last year' 
and this year it will be Rs. 85 cl'ores: 
It will, therefore be seen that even 
the weaker sections of our nation are 
looked after by this budget. There IS 

~h talk, and it is true that we are 
tryIng to identify the black-money 
and bring it out, that we are at pre-
sent in the days of inflation. The in-
~tion is also imported; the inflation 
IS also artificial, becaUSe the busi-
n~ s community is not cooperating 
WIth the Govemm&nt policies as 
m?ch as it is expected to do. But 
WIth all these hardships and handi-
caps, last year" jt was 21 per cent 
and this year correspondingly it is 
~ly 13.5 per cent. What I am try-
ing to emphasisE:! is tha.t we are 
moving in the right direction. 

When we started 'With the econo-
my last year, it was completely ruin-

ed. We Dever expected that econ.,· 
was SQ bad. But when . the Govera-
ment was installed tbe ·1 found that 
it was the worst. Now, some in-
stances have haEm liven like theu.-
sands Of tonnes of gold was fritter-
ed away; thousands of tonnes ef 
patatoes were also burnt thousands fIf 
tonnes of sugarcane a~ also bund. 
There was absolutely no thinkmg 
about the v.:ollomy at all, ~ this 
must be the state of economy. In the 
background of this econo,my, aU these 
reliefs were given not only to th£:t 
poor people, middle class but also to 
others. I think: our Finance Mini-
ster has done a very good job on 
this  pragmatic Budget. He has also 
tried to mop up black-money. 
We all know that there is a parallel 
economy caused by this blackmoney. 
It is true that this may not be an 
ideal limit as far as bearer bonds 
are conce ~ed  but this is certainly 
one of the remedies. Article 292 of 
our Constitution says, "The execu-
tive power of the Union 6Xtends to 
borro,¥ing upon the secul'ity of the 
Consolidated Fund of India within 
the limits fixed by Parliament by 
law." Therefore, the Government 
bas a right. The executive has the 
power under the Constitution to 
borrow; and that is why the Finance 
Minister is doing this. I This is not 
the first time when We are mopping 
up the blackmoney. There was vol-
untary disclosure in 1953-54. Then 
again there was voluntary disclosure 
in 1974-75. Then therE:' were gold. 
bonds issued in 1965 which were e~ 

paid at the international prices ill . 
1980. 'l'berefore, there Is nothing very 
unusual in the: Issue of the ea ~ 
bonds. This was also done in France 
and Italy. It is not that the Govern-
ment is not taxing this money . wbieh 
would W put in bearer bonds. There--
fore. there is no tax '015, on that. On 
the other hand, tax gain will be to the 
extent of 8 per cent. 

Until-now, We are told that ~a  •. , 
bonds worth RI. 54 crores are ~ld  
by ~he end of-month this we ho~ .It 



,lrillbe .. much, ::more. w. !mow that· 
,tbent is a writ 'petition tUed in ,the 
Supreme Court -in Delhi. No writ pe-
tition was filed before Ed.ther against 
the voluntary disclosure or a'gainst 
the ,old boJ)ds. This'is the first time, 
as far as I know, that a writ pe-
tion has been filed in the Supreme 
Court against the bearer bonds. I am 
glad that no stay order was given by 
the Supreme Court. l\tY own ex-
perience as a judge in the Bombay 
High Court is that when there is 
.hardly any substancE:' in these peti-
iions filed in the Court, no stay is 
gtven. The very fact that no stay or-
der is given in the writ-petition 
shows that there is not even a prima 
facie case disclosed in this petition; 
and that is the reason why normally 
it is rejected; 

I am very sorry to sea that this 
writ petition is decided to be dispos-
ed of in the month of April even 
when the matter is very urgent and 
very important. 1 wish it was decid-
ed earlier. May I bring to the notice 
of this House that some of thE: 
judgments in the Supreme Court of 
our country by some of the Judges 
are not given even after one yeal· 
or an ore from the completion of the 
hea in~  This is esand'a10us. Ann I 
may tell you that this is not the case 
-of a Harijan Judge delivering so 
late such judgments from the non .. 
Harijan class Judges are not deliver-
ing judgments fOr more than one 
year. 

I have to say a few words about 
the i le ~ntation of the projects 
and the policies that are enumerated 
in the Budget. It is very necessary 
that all the money which we a ~ 

spending, all the money that the 
Government -is spending for the wea-
ker sections~ fot the farmE:'rs for the 
marginal people for the agricultural 
labourers should go into their -poc-
kets and for their benefits. That is 
very necessary; unlE:SS and until at 
all levels and at the highest level tlle 
progress of expenditure for achievE:'-
Iilent is monitored the poorman and 

I 

the midaJ.e..maft wrn .Dot be benefit· 
ed. At aDy rate, the pipe line is .so 
long from Delhi via the State district 
and the villages that there is lot ot 
leakage in the piPe' lines, that all 
that leakage will haVe to bE:" stopped 
and I think when We are spending 
crores of rupees and when We have 
the will also to assist the poor Pf:O-
pIe when we desire to raise the level 
-the poverty line-to the E:xtent ()f 
even up to 50 per cent.--We must co-
ordinate and monitor all the work. 
this type of work is very very 
ess~ntial and very urgent and very 
important. Therefore, I urge upon 
the Government to look into the im-
plementation from this point of view. 

There is another point which I 
must say. I am glad that although 
w(:' had lost large numbers of man-
days in the past We lost few last year 
now the la o~  is cooperating with 
us; we must try to get more coope-
ration from them. We must try to 
instil discipline into the labour areas. 
OUr frie:nds here tn the Opposition 
must also co-operate in this:, if pro-
duction has to increase, and if our 
country has to go up the ladder to 
be one of the best of nations. I do 
not say that they should be given 
less remunE:rative prices. I do not 
also say that they snould be given 
less wages Or salaries. I myself work-
ed as the Pay Commission in Maha-
rashtra for the Government emplo-
yees. I know what the problem is 
about the wages and salaries but at 
the same time, there should not be 
any disparity between what the la-
bourer in the villages gets and what 
an industrial worker gets. Now 
there is a wide disparity and one is 
sahaat when one notices that one 
gets only Rs. 2 or two and a 
half rupees in the village because 
the Minimum Wages Act ,is not im.! 
plementeci; and the other man geta 
as much as a Joint Secretary Who 
works till 8 o~elock and bums mid-
night oil. This should not be 81-
lDwed. Therefore, I also hope that, the 
industrial and ol'lantsed labbUr class 
-will co-operate with the Government 
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and the Opposition· 'Nil also make 'an 
dort to see that they do not create 
trouble as they are creating in Ban .. 
galore now. 

We must also examine the position 
about overtime. 

The over-time as iar as I know 
is for work not done during th(: 
working hours. It is to the extent of 
Ri. '36 crores in 1978-79 and Rs. 89. 
crores in 1980-81. We must try to aee 
that this over-time money t8 tQ be 
utilised properly. If oVf:r-time has to 
be given, we must I!mploy nlore emp-
loyees and get the work done so that 
to some extent at least the unemp-
loyment problem will be solved. But 
as far as I know, additional employ-
ment will not be necessary beciluse, 
as my friend there sl~id, adequate 
work is not done during the regular 
eight hours of work by the bureau-
crats, as we expect th~  to do. They 
must, therefore', work as expected. 

I cannot sit down without mention-
ing something about Gujarat. What 
is happening there is very n~olt

nate. This cannot go on. This has 
been started by some vested inte:rest 
and very interested people. III the 
judgement of th£:: Supreme Court 
which was given recently in favour 
of the promotion for the scheduled 
castes, Justice Krishna Iyer has men-
tioned that advocate, Shri Shanti 
Bhushan, the Law .\Hnister in the 
Janata Government., who is a member 
of the BJP, has threatened the court 
that if the judgment is noi; given in 
his favour, then the battle of the: 
petitioner and the others will go to 
the street. In other words Shri 
Shanti Bhushan, who is a ~e e  
of the BJP had an ... idea that tnere is 
some conspiracy going on by tne RSS 
and BJP to see that this constitu-
tional guarantee is not given to the 
ea~e  sec~ions  That is the rason 
wby this agitation and violence bas 
been started in Gujarat. Now t am 

told-at any. rate, in· the Press it •. 
reported-that there are documents. 
which have been confiscated to show . 
that there is SODl(: connection of the 
RSS with this. Here therefore is ~ i

dence. Shri Shanti Bhusban himself. 
has admitted before the Supreme 
Court that the battle will go to the 
~ eets  Therefore, they are all involv-
,ed. This is not a ".natter of not gh'-
ing concessions to the poor, but 
this is a matter of bringing our Gov-
ernment and our party into embar-· 
rassment but they will not succeed. 
People are sane. Sanity will come. It I 
has to come. At the sam(:' time I . 
appeal to all in this country that ;0 far 
as their caste is concerned that poor 
and the weak wou1d· not be unneces-· 
sadly hal'assed and killed. Their houses 
should not be burnt. It is ::pwardly. 
Every-body should unite and Jee t ~t 

these people who are also citizens of 
this country are able to exist and live 
like Citizens with all~ the rights that the 
Constitution guarantees to them. 

With these words, I again support 
the budget and congratulate the 
Prime Minister and the Finunce Mi-
nister. 

DR. KRUPASINDHU BHOI 
(Sambalpur): Sir, at thl~ outset, I 
must congratulate the Finance Mi-
nister for presenting a balanced 
b.udget to. the country, not with poli-
heal motives, but as an economist. 
At the same time, I must congratu-
late: the Prime Minister who' 
thought thrice before appointing him 
as the Finance Minister, because he 
is the most dynamic person and eco-
nomist in the country. H2 has pre-
sE:nted the budget in the true Jagan-
nath Sruti or Jagannath culture: 

~ ~~  

~~~  

~~~ 
'" 

That means, all people should live In 
peace. There should not be any anl-
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IDOsity o'r attacbiuent. We should, be 
equal.' In' other words, there should 
be socialism and democracy. 

, ~ , ' 

Some friends in tbe opposition are 
propagating a psychological fear that 
due to this deficit budget, inflation al!Ci 
price rise are a must in 'the coming 
year. Actually as revealed in the ap-
propriation account, quite a few Minis-
tries had not spent a minimum of 
Bs. 1300 crores in their Plan accounts. 
That means, if the plan allocation is 
pegged down to die last year's l ~, 

Rs. 1300 crores will be reduced from 
the deflcit account and thus leaving R:;. 
200 crOl'es 3S deftciCThis-will not create 
a psychology in the mind;.; of th~ peo-
ple that due to this deficit, price hike 
and infbtion will commence. Side by 
sidet we must see the past also. 1he 
Minister has particularly mootic-ned in 
his Budget speech that we have passed 
through a crisis of management in 
1980-81 and now we are ~o in  towards 
thyconomic growth. In 1976 the 
COuntry W1S self-sufficient in agricul-
tural production. And the foreign e ~ 

change reserve was Rs. 2800 crore:!. 
This was made possible only due to the 
infrastwctural facilities created by 

Mrs. Gandhi's Government both for 
agriculture and for export promotion. 

1'7.32 brs. 

[SHRI CH[NTAMANI PANIGARHI in the 
Chair]. 

Many leaders of the opposition are 
now telling that they had leU with the 
Government 14.5 million tQJ'mes oi: 
foodgrains and RS. tlCOI) (''.'ores in 
foreign ex.change reserve. But this had 
happened not because of their perfor-
mance. They had brought about an eco-
nomic mess in the country as revealed 
i:1 the RBI's report. There it is mention-
ed that well planned economy had been 
reteriorated and dismantled. That is 
why, the country has facedtbe crisis 

~ ma,nagement. 

During their three-year period, the 
total production of power was less tbatt 
3000 mw. Coal production was stagnant. 
l'uncUroing . of the ltallway was distor-
. ted. Shiltin, of resPonsibility from one 
department to another was"the order of 
the day. So, the en .. management had 

been tackled by Mr. VeDkataraman's 
Budget. A high 'power committee had 
been set up to look into the iDfrastruc-
tural bottlenecks. As a result, the coal 
production which was 106 rnillio:l tonnES-
has gone upto 115 million tonnes. The 
utilisation of power capacity has beeu 
stepped up from -(4 per cent to 5 t per 
cent. The Railway has also operated 
much more efficiently. At the same time, 
the inflation rate has "'been brought 
down to 13.5 per cent, which has bee.n 
described by Mr. Ve::lkataraman in ~s 
Budget speech as the second lowest 1ll 
the world. So, we must analyse thiS 

thing also. 

Coming to tbe public sector under-
takings, my han. friend, Shri ~ld aj~t 
Gupta. was saying that Government IS 
going to have a shift in o~cy from 
the public sector to the pnvate sec-
tor. Pandit Jawaharlal Nehru in the 
Second Plan correctly analysed and 
stressed the importance of the public 
sector undertakings for the growth of 
the country. In the Sixth Plan massive-
investment is going to take place in 
the public sector to the tune or 
Rs. 97500 crores, which is not a small 
amount. So, the charge that Govern-
ment is relying on the private sector 
is baseless. I hope the hon. Minister 
will give more facts and figLlrcS to ~
fute this charge. 

Now I come to petrol and p-:troleum 
products. Our present Jetroleum lJiIl 
is more than Rs. 5,000 crores. Out total 
production of petroleuM by 1985 is 
expected to be of the tune of 20 to 24, 
million tonnes. which will lwt be suffi-
cient to meet our needs. So, we will, 
have to import more. In this context, 
the policy of the Government to invite ' 
foreign companies for exploration-
cum-production drilling is elco ~  

Because, our resources a.re limited. 'It 
is true that we have provided in the' 
budget Rs. 1,100 crores lor tbis pur-, 
poset but that is not suftiC!ellt. So, in-
viting foreign companies who have ex .. · 
pertise for exploration is welcome. 
But I will caution the Petroleum Minis-
. ter 011./ one point. AU the companieS: 
in the tleld are not genuine. For tna-' 
tance, there is one US company, Car-
Ie's Burg Limited which did explora .. 

~ 
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.. tory drilling near Paradip, oft the 
~ ay of BeneaL It h~ c~ e  out in 
,so many papers that this firm' had sa .. 
botaged the exploration work. So, we 
,must be careful on this score. 

·1 would also suggest that there 
~ho ld be one holiday for the utilisa-
tion of petrol and diesel in the coun-
try. Sri Lanka and so many other 
countries have introduced rationing 
for petrol If we can have n holiday, at 
least for private and Governme:lt offi-
cial vehicles, we can save a lot of 
petrol. 

The members of the opp,")sltion have 
,very critically analysed the budget 
presented by the hon. in~ ca Minis-
,ter. But they have not given any con-
,structive suggestion as to how the 
,country can. be run -better. They ate 
all concentrating their attention on 
the size of the cake. But they have not 
given any thought to the population 
.. of our country, which is &'l'owing at 
a very rapid rate. The Dresent popu-
lation is more than 660 million. If the 
population increases at the rate of 2.5 
per cent, by 2,000 A.D. one persor.! 
,can~ot get even 5.5 feet of a'rea. This 
·is a national problem. There should 
be a National Commission to look into 
,this matter, composed. of representa-
· tives of aU sections and religions, and 
,tbat body should be attached to the 
Family Planning Department. We have 
,allotted Rs. 155 crores for this. Since 
· it is a delicate problem, national COll-
: sensus should be there. 

-I have to make so many points. I hail 
;:from Orissa. So, I must get t\\"O rninut-
(e8 from you. 

Han. Finance Minister, Sir, I hail 
,·from Orissa and Orissa is the poorest 
.State in the country. More than 84 
· J)er cent of file population of Orissa 
·lives below the povert,. line. The na-
tural resources of Ori.. a1Xlount to 30 
· percent of the total natural resources 
.-at the country. ". forest resources 
'. there are -,abundant. :More than 600 
ldloDletrea of coastaL line is there. At 
"the :timetwhen ~ . ..Biju Patna1k was 

the Chief inis~~ of the State;. 
bad ruled the -st~te for mote. than ~ 
per cent 01 tile time., So, Onssa _ 
dominated by feudal and i11temat;iontl 
fraud politically. Now we are out of 
their clutches. So, Mr. Finance l\UaiJ,. 
ter, you :Q)ust consider that Ori'" 
should be given maximum pTiority for 
the ~cono ic development. '. 

Lastly, I must speak a few wordt 
for my constituency. . 

SHRI NAWAL KISHORE SH.hRMA: 
(Dausa): May I know wbRt is the in~ 
ternational fraud? 

(Interruption.s) 

DR. KRUPASINDHU BHOl: Every-
body knows it. We should not align 
to anybody. 

I will now speak only a uout the 
Western Orissa from hi~h I hail. As 
Orissa had been treated previously, 
now Westem··-Orissa people are alsO 
neglected. You will be surprised to 
know that in Orissa 33 per {'cnt 01 the 
population lives in Western Orissa. 
The employmen,t opportunities they 
have availed of are only e.5 per cent. 
No Central sector investment is there 
up till now. I must urge upon the 
Minister that the emotional detach-
ment which is there between the coaS-
tal and Western Orissa should ~ re-
moved by linking up the coastal ond 
Western Orissa with a railway line 
about which we requested the Minister 
for ~ail ays, Mr. Kedar Panday, seve-
ral times and he has promised to give 
it also. But unfortunately it has not 
found a place in this year's Budget. 
This emotional detachment should be 
linked again by cOIlectin'l Snmbalpur 
with Talcher. '. 

Secondly, an alumina .. aluminum 
complex which was envisaged previou-
sly at Titlagarh has been shifted 
somewhere due to SOMe renson. Bau-
xite is the raw material for aluminium. 
The ~te .reserve in Orissa whiCh 
had been found In 1974. is the secoftd 
biggest itl the world. In vIew of ,the caP 
between .production and utilisatlob, 
the ~ le  should be.loeated lri ~ 
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Mlarh during tlle 'Sixth l'ive-y,ar 
Plan. lurie upon·· the ~ iSte , to 
liave a second look at this and provide 
Ur an alumina-aluminium co!Jlplex" at 
'fttlagarh. 

There is a big coal restarve in Barja· 
'raj Nagar which is p,lJlia's biggest, 
whiCh extends 72 kilometres in length 
Ilftd 32 ki ~ et es in breadth. More 
than three billion tonnes of coal is 
deposited there, which is atnenablefor 
al super thermal power shtion.. That 
should als,) be corisidere1.· 

I could have made many points and 
given many suggestions, but the time 
is short. The implementatio::l gap for 
the national economy :3hould be looked 
into and for public sector undertakings 
jf· you are spending so much of ml1ney 
in the Sixth Five-Year Plan, some ex-
pert committee should be set up in the 
Prime Minister's Secretariat to go into 
detaUs alJout the functioning of this 
with some technical e sonn~)  

Lastly, I hail from Cl community of 
dl)ctors and scientists. So, I must tell 
a . word f(H science and technology. It 
bas bee(l given some impetus 111 the 
Sixth Five-Year Plan, but it is ';.lot up 
to the S3 tisfaction. For his Teason 
the disparity gap should be reduced by 
giving mo re improtance to scit'nce and 
technology than to the bureaucrats. 

cit q;r. "'" 11Pmr ~ (f,t;mi-
~)  ~ ~ I 

~ ~ ~ ~ (at'i"dfilii): tf-

Cfiiiil+ft<l t ~, ~ ~ ~ 

C}'fijc."l'a( ~ (I 

~ ~ ttft 1ft (t tf ~ ~ 
ifIt:rr fa!; ~  ~ qlJ atmft' awrr 
~ ~ ~ ~ r, ~ fci;th 
W \00"{ rim qtIT t arh ifi'ft' ~ 
~ t~(t ~~~n  

qt€1a1'a"ij ~ ~ '£, 
I' have already hailed them in· a diffe-
rent context. Already I have said. it 
Is rural-oriented; already I have said, , 
!tis expert-oriented; already I have 

said,' it is in itSelf ,8 re-oriented 
Budget, doing away with the tradl .. · 
tiona} form of Budget that we had so' 
far experienced in this o se~ ,It,. 
success depends on its effective im .. 
le e~ta tion  Gap between budget 
estimates and actuals carries signi-
ficance. If we loose light of it, signi-
ficance andcredibilit:r of budget would 
be lost. 

Now. the difficulty is, to what eXtent 
we can achieve those targets, depends 
on to what extent we can revolu-
tionise our economic policies, to what 
extent our constitutional framework 
would allow us to go further and to 
what extent we are confrOnted with 
limitations here and there so that 
from fthancial point of view, from 
constitutional point of view and !rom 
State-Centre relation point of view 
and from the point of view of dis· 
parities that have been caused so ~a  

between various ·areas of the nation 
and the problems that we are facing 
today. 

VVe cannot have a ready-made 
formula, an answer to all the pro-· 
hiems that we are facing within a 
'single Budget. There would be a 
series of such budgets that may lead 
us to achieve ce'rtain objectives and 
thc,e objectives are very clear i':1 the 
presant Budget. We are leading 
towards that direction. I would say 
that this fiscal poliCy approach of 
taxation has to be a continuous pro-
cess for a number of yeats to achieve' 
those objectives. 

Another important point is that the' 
policy has to be strictly implemented 
because much of it depends on not 
how estimates have been placed 
before us but how our economic poliey 
is going to gain momentum and 
strength in the whole country. There 
would be stability of prices. there, 
would again be inftation; there would 
be rise in prices again and there would 
be lack of growth. But in th1l 
Budget, if we have cbanneliaed it' 
towaTds a certain directiOn, that we, 
have to bring down inflation by much 
mOre growth of inira-structure in thEt.! 
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country Or we have to have much 
mOre railway links in the country, to 
have meana of communications-that 
is another _ part of infra-structure-
we will produce much more coal, we 
will produce much more energy, if 
these targets are to be achieved, then 
we have to see that all the economic 
parts that are encircling round the 
Budget are taken care of. The 
Budget itself is nothing but a direc .. 
tiro. is a weapon to provide setting. 
1t is the other forces that have to 
work together, to Unify together, sO 
that we find complete objectives to be 
achieved. Budget cannot itself in-
~ ease growth. The implementation 
'Of Economic polit'ies would have a 
dynamic role to pay. It is harmonis-
ing the too which is necessitated. 

'!'hat is one thing I would say. The 
Bud,get is as it is. Of course, we have 
to swallow this bitter pill. We jalk 
of deficit of Rs. 1800 crores. It is 
there. Could it be avoided? That is 
the question. 

It is not a question of as to how 
much amount of deficit is there in the 
Budget. The important question is: 
What are the reasons for the deficit 
in the Budget? I am very much 
.seized of this question. e i~it is 
primarily due to uncontrolled waste-
ful public expenditure, shortfalls in 
the use of funds allotted for new 
:schemes or projects. 

I say that what country needs at 
present is sound budget. Lot of 
burden has been put on the public 
'expenditure side. This expenditure 
has increased to a gigantic proportion. 
In the year 1951, we !had to spend 
only :as. 860 crores on public expendi-
ture. In the year 1981, it has gone up 
to Rs. 4,267 crOTes. We can imagine 
the magnitude of the problem cow. 
Therefore we have to curtail crimi-
nal wasteful expenditure. Waste and 
prodigabllity Is to 'Be avoided. The 
wasteful expenditure is eating into 
the vitals of the whole economy. 
Expenditure is expanding like pro-
verlual' human State. We have to 

wqe a war qainst .lfch expenditure, 
which does Dot give us any retura. 
Economy· has to be observed so that 
there is reduction in this expenditure. 
Deficit of 18,000 cr()rei looks moderate 
but SOUTces suggested to ~eet tbi! 
deficit must be assured. Then alone 
we can maintain price stability and 
improve condition of Economic growth. 
I have certain suggestions to make 
on how it could be done. We have 
either to create some Refonns Com-
mittee which would go into the matter 
and suggest reforms by which we can 
save this huge expenditure or we 
must set up a Committee of Experts 
to suggest ways and means of reduc-
ing this public expenditure. If only 
we had. succeeded in devising mothods 
of curtailing public expendjture, this 
deficit would not have been there. 

Rs. 1400 crores is a od~  Jte deficit, 
but to meet them by sourcE'S suggest-
ed must be assured. Economic noli-
des designed to encoura'ge growth, 
overall development, iniHations of 
enterprises, efficiencies in all fields of 
economic activity will have a more 
dynamic role to ·Play. A soft d~et 

has created a good climate for growth 
at enterprises. ForthuDately this year 
due to good climatic ;-onditions, 
monsoons, rabialls, there is likely 
to be a record prodUction of 135 
million tonnes of good grains. Gov-
ernment machinery must take ad-
vantage out of it, by mopping up with 
the procure:.nent of grains surplus 
through procurement .machinery. But 
here also I would suggest steps should. 
be taken ·on LIC lines to give new 
life to this organisation. 

There are chances that in our 
efforts to find resources to fi]] up the 
deficit, we have done on case of 
private enterprising institutions., we 
must organise, boost up public under--
takings also. Its efficiency is to !be 
improved, finding out bottlenecks, 
checking them, encourage new enter-
preneurs with new ideas and spirits. 
We may land ourselves into more 
financial burderiS. We have to guard 
against this danger. Increase in per-
formance of generation of power, in 
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.rail movement, in production of ~teel, 
. coa1.durlng 2nd 'fiDancial year has 
.been the :mtlgest single factor that has 
.., increased the optimism. state owned 
. enterprises are still saddled with con-
. siderable jdJe capacities ancl mana-
gerial infirmities," which need prompt 
attention. 

I, therefore, say that the Bueget 
cannot increase growth. It will only 
provide a setting. We have to make 
a proper analysis of the pre-
vailing economic conditions in the 
country and take realistic view in the 
preparation of the Budget. 'I'he coun-
try is not yet out of woods, hut has 
managed to cope reasonably well with 
the soring, exorbitant prices in the 
cost of imported crude. Value of 
rupee is firm in foreign currency. 
How to, be a realist to face certain 
problems t.hat are facing us? Maybe, 
we may have agreed to some fO'fi1lula, 
we may have found a way-out to 
bring this deficit down. But unfor ... 
tunately things being what they are, 
we as lawyers do not accept defeats; 
as lawyer!!. we always' say, "I have 
won", but nobody wins, everybody 
loses, the country as a whole loses. 
That is my point of view. 

So far as this Budget is concerne:i, 
we have taken it for granted that it 
is only this august House that can 
have reactions about it and that is 
the final reaction. But we have to 
look to the Budget from the common 
man's point of view, from the public 
point of view, from every pOint of 
view, rural side or urban side or in ... 
dustrial side or private enterprise or 
public enterprise. Everybody has 
welcomed this Budget. Naturally, 
this is a good Budget. People's 
reactions have to be considered. So, 
I would congratulate the hon. Minister 
on his getti:1g the feelings of grati-
tude from the general public. Let us 
be optimistic bright future awaits us. 
if we work with dedication, hard 
work, discipline and unity. ' ... 

SHRI P. V. G. RAJU (Bobbili). Sir, 
I do not know for how long I ca:1 speak; 
there are only two or four minutes .•. 

MR. CHAIRMAN: You caD start now 
and speak upto 6 O'Clock. You can 
continue tomorrow. . 

SHRI P. V. G. RAJU: I am sorry, 
Sir, I have to make oOn1y a partial 
speech this evening. 

We are talklng about the General 
Budget. Therefore, I may be excused 
if I raise some issues which are Qot 
directly pertaining to taxation because 
1 am not an expert on taxation; I can-
net say anything except that I congra ... 
tulate Mr. Venkataraman on present1:l.g 
this Budget which has been acclaimed 
as a very popular Budget. As a lay 
man-l am not a financial expert-I 
can only say that industry. administra-
tj on and planning should be combined 
and therefore, as far as adm1ntstra-
Uon, planning and industry are ~ o~

c-erned, I may be excused if I say a 
few words ;administration, 'Planning 
and industry, I feel, should be given a 
gre:lter priority. 

As far as administration is concerned, 
I represent today a constituency known 
as BobbiIi. I am :r:entio:ting this fact 
because, till 1977, I 'represented Visa-
khapa tnam whiCh is an industrial cen-
tre. Industry and agriculture are two 
fides of the same coin; the coin is India 
·and on industry. As far as industry is 
and 0:1 the 'Other side we have agricul-
turf'. Therefore, I may be excused if I 
say a few words both ()n agriculture 
and on industry. As far as industry Is 
concerned, my constituency is in the 
rural areas and the only industry that 
is there in Bobbili is sugar factory. The 
sugar factories have to get water. With-
out water, there can':lot be sUiar pro-
duction. Therefore, to the extent that 
water can only be provided through 
irrigation, I feel that I may be excused 
if I Say a few words on irrigation. Mr. 
Venkataraman belongs to Madras. I am 
mentioning this because in 1939, the 
then Madras Gover.lment planned for 
a scheme known as Ramapadasagar on 
the Godavari; Mr. Sonty Ramamurthy 
was the then les Adviser to the G0-
vernment of Madras. iRamapadasa,ar 
was one of the biggest projects on the 
Godavari. As a matter of fact, the idea 
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was that if the Ramapadasagar was 
completed, the whole of I'l'amil Nadu 
could be irdgated .. :. 

18." hrs. 

[MR. DEPlJ'TY.gPEAKER in the Chair]. 

MR. DEPUTY.SPEAKER: You can 
continue tomorrow. 

SHRI P. V. G. RAJU: Thank you 
very much. 

HALF-AN-HOUR DISCUSSION 

CASH DEPOSIT FOR BOOKING OF TATA 

TRUCK AND Bus CRASIS 

MR. S ~  Now we 
take up the Half-an-hou'r discussion. 
Shri Dileep Singh Bhuria. 
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